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30.5.2006 Present:The Hon'ble Shri K.V.Sachidanandan 
Yice-Chairman 

Th.s iz j r'.::oo 
is fikd1. F 	 I 	 The applicants are Group - 0 

staff of the N.F.Railway, who were 
1C 	 . 

appointed on compassionate ground. 
Dated........i.!S: 	;.._ 	Though 	they 	were 	enlisted 	for 

• 1 ••, 	Dy. Registrar lappointment in Group -C categories on 

• 

	

	 kompassionate ground, they were offered 

provisional appointment in Group-07 

~ategory due to 'tack of suitable vacancy 

n Group-C at that relevant time. As per 

he circular of the Railways, if a 

andidate is found suitable for Group-C 

host but accommodated in Group-D for 
ant of vacancy in Group-C, preference 

• 

 

+11 be given to him for appointment 

ainst Group-C post as and when vacan y 

¶ises. In the instant case. Raliwa 

hve prepared a waiting list of t e 

• 	cndidates awaiting appointment in 

G oup-C 	in 	Rangiya 	Division. 	In 

• 	A nexure-A/5 the respondents have stated 

I • 	
Contd.P/2 
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30.5.2006 that there are 46 clerical vacancies to. 

be filled up in all departments 

including the Accounts Department. 

According to the applicants, waiting 
list was prepared as per seniority of 
the candidates Hr. P.K. Tiwari, learned 
counsel for the applicants submits that 

• 	the, applicants are mainly aggrieved in 
• 	not following the seniority as . per 

Annexue-A/3 while making Group-C 

appointment, rather pick and choose 
method has been adopted by . the 
respondents. 

I 

Considering the larger isUe 
iflvolved in the case issue notice to the 

respondents. Respondents are directed to 

file reply statement within four weeks. 

Nh& 	Fo-t 

to'r (.b'. .1. 'i.. . 

M- - 
' 	— 2 S 

to ~ - 

__S1 - (A-lD 'Nse~ 741  b~_" 

1 esf. ''Th4' 

In the interest of justice, this 

Tribunal directs that filling up of the 

46 clerical vacancies as per. Annexure-

A/S, if not already done, will be 
subject to the outcome of t4 O.A. 

Post the matter on 031 07.2006 . 

Vice-Chairman 

bb 

03.07.2006 	Post on 06.07.2006. 

( 0 	V k,  
Vicess.Chairman 

/\Tb /-r°c 	3e' V-Q&° 	 rrtb 
1107.2006 
	

Iearned coursel for the respond 
ants wanted to have some time to file 
reply statement. 

Po3t on 14.08,2006. 
\-it 	OAA- 
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Vice-Chairman 
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23,aSö Written stItuaent has net been, iLlstà 

Let this case be listed an 1$011' for 
tiling of iitten statament further 
.rIera 

V*ca-Oha izaa.n 

Sol- / 
-- 

Ltti1 1  
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3140.2006 	Respondents are granted six 
weeks time to file reply statement* 

post on 14.12.2006. 

Vice-Chairman 
bb 

	

14.12.2006 	At the request of the counsel 
for the applicant the case is adjourned 
and posted on 8.1.2007. 

Vice-Chairman 
bb 

P•st the matter on 2.07 a]. eng-
with M.P.N.8$ of li. 

Iice-Chajrinn 
J.m 

1.22.0ç 	At the request of learned couns 

thespondent, four weeks tirn 

 IM  

to ffle\ritten statein en 	ost the matt 

143.07 *?'cLm.isi 

0 

'10Jo . 
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Viee-Chajrmi 
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2:207 	At, IJ e request of 
I  lel  

cune for the repondent, out 

weeks time is granted to file written 

tat,eurt. Post the mattr  143.07 

for . 	I F. 

Vice-Chairman 

4. 

rt o:i 

un 

14.3.2007 	Wriften statement has been filed. 

Mr..). Pu rkayastha, learned counsel for the 

applicant wanted time to file rejoinder. 

Let it be done. 

4 	
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Post on 054.04.2007, 
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Member. 	 Vice-Chairman 

/bb/ 

5.42007 	Counsel for the applint prayed 
for further time to rile rejoinder. Let 

it be dcne. 
Aphst on 83.2007. 

ViOC -Chairman 

bb 

1413 	4/1 'Uy 

19  

8.5.2007 	Learned counsel for the Applicant 

submitted that he may be granted three 

weeks' more time to file rejoinder Let it be 

done. 

Post the case on 01.06.2007. 

Vice-Chairman 
/bbf 

1.1 
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Vice-Chairman 
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O.A. No. 120 of 2006 
/ 

Notes of the Regisfry 	Date [ 
	

Order of the Trib,unal 

77 
A 

G€t-.-- 

01.06.2007 Larned counsel for the Applicant 

wanted time to file rejoinder. Let it be done. 

Post the case on 18.07.2007. I  

a4LC 	 Ibbi 
A>ItA 

U4 1 	18.7.2007 

J- 

Cy 41- 

- - 1 

lye 

/bb/ 

31.7.2007 

Vice-Chairman 

Learned counsel for the Applicant 

wanted to file amendment petition. Let it 

be done.. Let the case be posted after two 

weeks for completion of pleadings. 

Post the matter on 31.7.2007.  

Vice-Chairman 

Post the matter on 01.08.2007 for 

admission. 

v 

1.8.07.1 

hu 

the 
the 

the request of learned counsel for 
.ant case is adjourned to 19.9.07. In 
ritime, parties are at liberty to 
the pleadings. 

Vice-Chairman 
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17.9.07Counsel for the applicant wanted time 
to file rejoinder. Let it be done. Post the 
matter on 24.9.07. 
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S • 10 • 07 On the grayer, Aon behalf of Mr. P. K.Tiwari 

learned Counsel appearing for the applicant1  this 
matter is adjourned to be taken upon 16.11.07. 

4ii) 	 (Monoranj r) 
Member(A) 	 Vice-Chairman 

Im 

'Th 

Lt ~
le- C~- 

74 	-tv 7J 7t' ,C 

9-ci 	i-i /4V 

Mr. J . Purkayastha, learned counsel 

for the Applicant is present. L)r.M.C. 

Sharma, learned counsel appearing for 

the Railways/ Respondents is also present. 

Mr.J. Purkayastha, counsel for the 

Applicant states that during the pendency 

of this O.A., under Section 19 of the 

Administrative Tribunals Act, 1985, the 

Applicants have already been absorbed in 

Group 'C" post and that ,therefore, this 

case has become infructuous. 

In the aforesaid premises, having 

heard Mr.J. Purkayastha, learned counsel 

appearing for the Applicants and 

Dr.M.C.Sharma, learned Railway Counsel 

appearing for the Respondents, this case 

is dismissed having become infnuctuous. 

No order as to costs in the circumstances. 

(Khushirain) 	(M.R.Mohanty) 
Memher(A) 	Vice-Chairman 

v k 	16.11.07. 
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CNTTM ADtNI5TIT WE TRI WNAL 
WWAMATI FJENGH 

.:RINAL APLTIQ 

1.. a) Name of 	
e :pp110at 	R 

b Respondaflt5 Union of India & Or S 

c) No.. of Applicant(S) : 

2 Is the application is the proper form 	
eSf 

Rhether name & desriptiofl and address of h 

	

	ll papers been e  

furniShed in cause title : ys/ 

Has the appliCatIOfl b::on dully signed and 	
rified :- Ys 

Have the Copies duly signed : Yes / 
No. 

Have sufficit number of copies of the application 
been filed/N 3 . 

an  

Jhether .311 the anneXUre parties arc impleadd :_Yes/. 
Whether English translation of ducumeflts in the LngUag9 : Yes/NO. 

9 Is the application is in 
time : Yes/No 

1. Has the VakalatnamilMemo of appearaflcd/Auth0t1 
	is 

Is the appliC3ti0 by 1O/F0r Rs: 5./' 

Has the 9ppl±Cti0fl is maitafl3ble :- 
YeS/v. 

13 0 
 Has the mpugnd order ori±flc3l duly 	

:YeN att ted been. f11  

14. Has the ligible copieS of the anneXUres dully attested filed 

s 	
ducuments been fliad all vajl3ble yes/NO. 

15 H the Index of  
number of envolopod bariflg full address of the 

Has the requiOCI  

respondants been f±ld Yes/). 

Has the declarati0fl as required by item 7 of the form ycs/No. 

whether the relief sought fr ari*QS out of the singlO : 

i, tihether the intrirn relief is prayed fo : >V. 	- 
2:. 	

don3tbon .f delay is ild is it supPorte 
In ease of con  

21.
ether this as can be heard by Si 	

conch: 

Any other point 
with initial qf the $rtinY clerk the 

Result of the ScrutiNY  

applicati0n is in order 

DEPUTY 

1' 
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SYNOPSIS 

The applicants are Group-D staff of NF Railway, who 

were appointed on compassionate ground. These applicants 

were initially enlisted for appointment in Group-C 

categories on compassionate ground but were offered 

provisional appointment in Group-D due to lack of 

suitable vacancy in Group-C at the relevant point of 

time. As per the circulars of Railway Board, if a 

candidate for appointment is found suitable for Group-C 

but accommodated in Group-D for want of a vacancy in 

Group-C, such a candidate will have a preference to be 

appointed against the vacancy in Group-C as and when 

such vacancy arises. In the present case, the Railway 

authorities prepared a waiting list of candidates 

awaiting appointment in Group-C in Rangia Division 

(Annexure-A/3). However, from Annexure-A/3 waiting list, 

in a pick and choose manner candidates were appointed to 

Group-C in violation of serial order. Perusal of the 

documents show that the Railway aithority only appointed 

graduate Group-D staff against those vacancies in Group-

C for which the minimum qualification is matriculation. 

By impugned Annexure-A/5 the railway authorities are 

going to fill up yet another 46 vacancies in Group-C by 

graduate Group-D staff who are waiting to be appointed 

in Group-C, even though, for those vacancies the minimum 

qualification is matriculation. Hence the present 

application. 

7 çLdC 

V Jaideep Purakayastha 
Advocate 
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IN THE CENTRMJ ADMINISTRkTIVE TRIBUNAL 

GUWAI-LkTI BENCH 

OANo. 	/2-0 of 2006 

B ETWEEN 

Himadri Guha Neogi & 4 Ors. 

Applicants 
-Vs- 

Union of India & Ors. 

Respondents 

I N D E X 

Sl.No. Particulars Page 	Tos. 

 Application ------- - 	+Pl 

 Verification ------ 

 Annexure A/i 	------ 

 Annexure A/2 ----- 2 cLV 
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IN THE CENTRA.L ADMINISTRATIVE TRIBUNAL 

•GUWAI-EATI BENCH 

4' 

OA No. 'LV of 2006 

BETWEEN 

Himadri Guha Neogi 

Engineering/Gateman, Group-D Staff 

Under Senior Section E:ngineer, Permanent Way, 

Sarbhog, Rangia Division, NF Railway. 

Subrata Barai 

Engineering/Gateman, Group-D Staff 

Alipurduar Division, 

Under Senior Section Engineer, Permanent Way, 

New Bongaigaon. 

Ramesh Prasad 

Engineering/Gateman, Group-D Staff 

Barpeta Road, 

Under Senior Section Engineer, Barpeta, 

Permanent Way, Rangia Division. 

Bade Kameswar Rao, 

Engineering/Gateman, Group-D Staff 

Sarbhog, Railway Qtr No. 439 F 

New Colony, Near Balaji Mandir, 

P.O. & P.S. Bongaigaon, 

Dist. Bongaigaon 

11 
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5. Subhod Sarkar 

Engineering/Gateman, Group-D Staff, 

New Bogaigaon, 

Under Section Engineer, Bongaigaon, 

NF Railway. 

Applicants 

Union of India, 

through the Secretary of Railway, 

Ministry of Railway, 

Government of India,.New Delhi. 

General Manager, 

NF Railway, Maligaon, 

Guwahati - 11 

Chief Personnel Officer, 

NF Railway, Maligaon, 

Guwahati - 11 

Divisional Railway Manager, 

NF Railway, Rangia Division 

Rangia Junction. 

Divisional Personnel Officer, 

NF Railway, Rangia Division, 

Rangia Junction. 

Respondents 



N'  
3 

DETAILS OF APPLICATION 

PARTICULAR OF THE ORDER AGAINST WHICH THE APPLICATION 
IS MADE 

The present application is not directed against any 

specific order but the same is against the arbitrary 

action of Railway authorities in appointing some of the 

Group-D staff (who were appointed on compassionate 

ground) to Group-C in a pick and choose manner in 

violation of seniority principle. 

JURISDICTION OF THE TRIBUNAL 

The applicants further declare that the subject 

matter of the instant application is well within the 

jurisdiction of the Hon'ble Tribunal. 

LIMITATION 

The applicants further declare that the application 

is within the limitation period prescribed under Section 

21 of the Administrative Tribunals Act, 1985. 

FACTS OF THE CASE 

4.1 That the applicants before this 1-fon'ble Tribunal 

are Group-D staff of NF Railway. They have a common 

grievance arising out of a common cause of action. The 

reliefs which the applicants are seeking, are also 

common. Hence, applicants may be given the liberty to 

file the instant application jointly in terms of Rule 4 

(5) (a) of the CAT Procedure Rules, 1987. 

11 
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4.2. That the applicants were enlisted for appointment 

• in Group-C on compassionate ground, but were offered 

provisional appointment in Group-D du.e to lack of 

suitable vacancies in Group-C at the relevant point of 

time. 

The copy of the appointment letters of some of 

these applicants are annexed herewith and marked as 

Annexure - A/i. 

4.3 That there was a Railway Board circular No. E(NG) 

II-84/RCl/Policy dated 31.3.84 SE 79/84, according to 

which if a candidate for appointment i found uitable 

for Group C but accommodated in Group-D post for want of 

a vacancy in Group-C, specific remark should be kept on 

record that such appointment in Group-D is being made as 

the candidate needs employment immediately for non-

availability of a post in Group-C. Such a candidate will 

have preference, to be fixed in a vacancy in Group-C, 

occurring later over a candidate (in the same priority 

group) found suitable on a subsequent date under the 

same approving authority. 

4.. 4 That all the present applicants as stated above were 

appointed on compassionate ground. At the time of 

initial appointment, they were found suitable for Group-

C and they had requisite qualification for Group-C. 

Since vacancies were not available in Group-C these 

applicants were accommodated in Group-D and remark was 

made on record that the appointment of these applicants 

were made in Group-D as they needed employment 

immediately. The statement to the aforesaid effect was 

also made in the appointment letters of these 

applicants. 

4 



5. 

4.5 That the Divisional Railway Nanager (P), Alipurduar 

Junction issued a circular dated 25/30 April 2003, 

wherein it was stated that many candidates registered 

for appointment in Group C categories on compassionate 

ground were offered provisional appointment in Group-D 

due to lack of suitable vacancies in Group-C. It was 

also stated that those appointed provisionally in Group-

D will retain their rightto be appointed in Group-C as 

and when suitable vacancies arise. 

U 

Copy of circular dated 25/30 April 2003 issued by 

the Divisional Railway Manager (P), Alipurduar 

Junction is annexed herewith and marked as Annexure 

- Al2. 

4.6 That in terms of aforesaid circular, the NF Railway 

authorities prepared a statement of wait listed 

candidates awaiting appointment in Group-C vacancies in 

Rangia Division. In the Statement, the names of the 

candidates working as Group-D staff but waiting for 

appointment in Group-C were given serially in terms of 

their seniority. 

Copy of the statement of wait listed candidates 

awaiting appointment in Group-C in Rangia Division 

is annexed herewith and marked asAnrzexure - A/3. 

4.7 That the NF Railway authorities were expected to 

adhere to the seniority principle while appointing wait 

listed Group-D staff to Group-C. However, the Group-D 

staff from Annexure-A/3 list were appointed to Group-C 

in a pick and choose manner without adhering to the 

seniority principle. From Annexure-A/3 list the Group-D 

staff from serial No. 10, 19, 39, 40, 42 0  49, 52, 69, 

71, 72, 78, 79, 80, 85, 87 and 89 were appointed to 

4 
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Group-C. In this connection the NE' Railway authorities 

prepared the list of those Group-D staff who were 

empanelled for Group-C post. 

Copy of the list of Group-D staff empanelled 

for Group-C is annexed herewith and marked as 

Annexure A/4 

4.8 That from Annexure-A/3 list those very Group-D 

staff were empanelled for Group-C who are graduates. 

However, the Group-C vacancies against which these 

Group-D staff were appoir ted do not have graduation as 

minimum qualification. Instead the minimum qualification 

for these posts is matriculate. Since all the applicants 

have the qualification of Higher Secondary, therefore, 

all of them were eligible to be appointed against those 

very Group-C posts. Hence, simply because of the' fact 

that the Group-D staff who were appointed to Group-C 

posts, were graduates, does not constitute them into one 

homogenous Group having a rational basis for preferring 

them over the other senior Group-D staff for the purpose 

of appointment to Group-C. 

4.9 That in Group-C there are three different scales 

viz.-Rs. 3050-4590, Rs. 4500-7000/- and Rs. 7450-

11,500/-.. The minimum qualification for appointment to 

the scale of Rs. 3050-4590/- is matriculation. All the 

persons named in Annexure-A/4 list are graduates who 

were appointed from Group-D to Group-C in the scale of 

Rs. 3050-4590/-. Therefore, it is evident that the 

graduate Group-D staff were preferred over other senior 

Group-D staff for appointment to those very posts in 

Group-C, the minimum qualification of which was 

matriculation. 

sJ 
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4.10 That from the office of General Manager (P), NF 

Railway, letter dated 25.2.2006 was issued to Divisional 

Railway Manager, NF Railway, Rangia Division for filling 

up 46 clerical vacancies in Rangia Division. It was 

clearly mentioned in the letter that for filling up the 

aforesaid vacancies the suitable wait listed Group-D 

staff who are graduates are to be considered and that 16 

graduates who are already available in the waiting list 

and graduates who are to be selected in future are also 

to be appointed. 

Copy of the letter dated 25.2.2006 issued from the 

General Manager (P) is annexed herewith and marked 

as Annexure-A/5. 

4.11 That the 46 vacancies which are sought to be filled 

up as per the letter dated 25.2.2006, the minimum 

qualification of graduation is necessary only in the 

case of vacancies in the Accounts Department. Except the 

vacancies in the Accounts Department for all other 

vacancies the minimum qualification is matriculation. 

Hence, the decision of the NF Railway administration to 

appoint only those Group-D staff to Group-C who have the 

qualification of graduation, is unfair and illegal. 

There is no reasonable basis for appointing only the 

graduates from amongst the Group-D staff to those Group- 

C vacancies for which, the minimum qualification is 

matriculation and for which the other Group-D staff who 

are in the waiting list for appointment to Group-C, are 

eligible. 

4.12 That the past action of the NE' Railway authorities 

to appoint only graduates amongst the wait listed Group- 

D staff to Group-C and the impugned decision conveyed by 

letter dated 25.2.2006 is violative of the applicant's 
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fundamental rights under Article 14 and 16 of the 

Constitution of India inasmuch as the wait listed Group-

D staff who are qualified to be appointed to Group-C 

cannot be discriminated against without any rational or 

intelligible basis for the purpose of apointment to 

those vacancies in Group-C for which the minimum 

qualification is matriculation. Hence, there is no basis 

for preferring graduate Group-D staff over undergraduate 

Group-.D staff for appointment to those very vacancies 

for which the minimum qualif±cation is only 

matriculation and for which both the graduates and under 

graduate Group-D staff are eligible. 

4.13 That till the filing of this application, the 

process of selection for filling up the 46 vacancies in 

Rangia Division in terms of the letter dated 25.2.2006 

had not yet begun. Hence the present case is a fit case 

wherein this Hon'ble Tribunal may be pleased to stay the 

operation and effect of the Annexure-A/5 letter dated 

25.2.2006. 

4.14 That the applicants file this application bonafide 

for securing the ends of justice. 

S. GROUND FOR RELIEF WITH LEGAL PROVISIONS: 

5.1 Because in the matter of appointment to those very 

vacancies in Group-C for which the minimum qualification 

is matriculation, there cannot be any discrimination 

between the Group-D staff on the ground of being 

graduate or non-graduate especially when all such Group-

D staff have the minimum qualification of matriculation 

making them eligible for such appointment. 
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5.2 Because the impugned decision conveyed in the 

letter dated 25.2.2006 is violative of fundamental 

rights under Article 14 and 16 of the Constitution of 

India as it gives preference to graduate.s over non- - 

graduates for appointment aginst those vacancies for 

which the thinimum qualification is only matriculation. 

5.3 Because there has to be rational basis in giving 

preference to one set of Group-D staff over another set 

of Group-D staff for the purpose of making appointment 

from Group-D to Group-C. -The NE' Railway authorities 

failed to follow any rational principle in conformity 

with the Article 14 and 16 of the Constitution of India 

for appointing only graduate Group-D staff to those very 

vacancies in Group-C for which the minimum qualification 

is only matridulation. 

DETAILS OF REMEDIES EXHAUSTED: 

That the applicants state that they have no other 

alternatIve efficacious remedy except by way of 

approaching this Hon'ble Tribunal. 

. MATTERS NOT PREVIOUSLY FILED OR PENDING BEFORE ANY, 
OTHER COU RT 

The applicants further declare that they have not 

filed any application, writ pet.tion or suit regarding 

the matter in respect of which this application has been 

made before any Court, Authority or any other Bench of 

the Hon'ble Tribunal nor any such application, writ 

petition or suit is pending before any of them. 
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RELIEFS SOUGHT FOR: 

8.1. Quash and set aside the letter dated 

25.2.2006 issued by the office of the 

General Manager (P), NF Railway, 

Naligaon, Guwahati-li. 

8.2 Direct 	the 	respondents 	not 	to 

discriminate between the graduate and 

non-graduate wait listed Group-D staff 

for making appointments against those 

vacancies of Group-C for which the 

minimum qualification is matriculation. 

8.3 Direct the respondents to appoint Group-D 

staff to those vacancies of GroupC for 

which the minimum qualification is 

matriculation, from Annexure-A/3 list of 

Group-fl staff in serial order. 

8.4 Pass such other order or orders as this 

Hon'ble Tribunal may deem fit and proper 

in the facts and circumstances of the 

case. 

INTERIM ORDER PRAYED FOR: 

Pending disposal of the application be 

further pleased to stay the operation and 

effect the letter dated 25.2.2006 issued from 

the office •of the General Manager (P), NE' 

railway, Maligaon, Guwahati-li and/or not to 
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make any further appointment from Annexure-A13 

list. 

The application is filed through Advocate. 

PARTICULARS OFTHEIP: 

IPONo. 

Date 

Payable at 	: 	Guwahati 

12,. LIST OF ENCLOSURES 

As stated in the Index. 

Verification ......... . 



VERIFICATION 

I, 	1-fimadri Guha Neogi, son of late MN Guha 

Neogi, C/a R.B. Das, Railway Quarter No. 120 B, BG 

Colony, New Bongai.gaon, aged about 34 do hereby 

solemnly affirm and verify that the statements made 

in the accompanying application in paragraphs 4.1, 

4.3, 4.4, 4.8, 4.9, 4.11 to 4.14 are true to my 

knowledge, those •nade in paragraphs 4.2, 4.5, 4.6, 4.7 

and .4.10 being matters of records are true to my 

information derived therefrom and the grounds urged 

are as per legal advice. I have not suppressed any 

material fact. 

And I sign this verification on this the 

of 	May, 2006 at Guwahatj. 

Ck 
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ANTEXURE -A/I 
(Typed copy) 

N.F. RAILWAY 	 OFFICE OF THE 
DIVL. RAILWAY MANAGER (F) 

ALIPURDUAR JUNCTION 

No. E/255 'E'/AP.PP-IV(ENGG-COMP) 	Dated 12.9.2000 

To 
Shri Hiniadri Guha Neogi 
S/a L.t/ M.N. Guha Neogi 
Ex. LI/AME/NBQ 
P.O. - New Bongaigaon, 
Dist. - Bongaigaon. 

Sub,: 	Provisional appointnaent in Group - 'I)' 
category to the candidates of Gr. 'C' 
category awaiting appointment in the 
compassionate ground list. 

Sinee at present there are no va.cancies 
mnditisuite likely that it may take some - - 

	 -I 

vacacies for absorption 	GiupTI'C'T 
candidates in the list, it is decided to offer a 
Gangman/Trolleryrnan/ S.W Man etc., provisior 

of Group - 'C,  post 
time to occur such 
paasiote grouiid' 

Group - D' post of 
ially in your favour. 

It may be stated here that the nature of job of these posts are 
to work round the clock in all seasons in the field, at various sites 
and ladies opting for this post are also to do such nature of jobs. 

This type of offer shall not be md.e in future for the 
compassionate ground candidates waiting for Group - 'C' post. 

The candidates in the compassionate ground list for 
appointment against Group - 'C' vacancies will have their own 
seniority as at present irrespective of whether they accept the offer 
of Group - 'D' post or not and they will be absorbed against Group 
- 'C' vacancies as per their turn as and when vacancies occur. 

Offer of appointment for Group - D' post will have no 
relevance with the seniority  when considered for Gr. '' post. 

While working against Group - 'JY post all benefits that are 
applicable to Group - D' staff will also be extended to you. 

In view of the above, if you are willing to accept the post of 
Group - D' provisionally, please inform immediately your written 
willingness within 20 days from the date of issue of this letter. 

tetifie to be true copy 

(J. Furkayastha) 
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If your consent is not received within the stipulated period it 
will be taken that you are not willing to accept the same and no 
further correspondence whatever will be made from this end in this 
connection. 

Sd/-12/9 
For DIVL. RLY. MANAGER (P) 

AL.IPURDUAR JUNCTION 

4 

erticd to be t.'uc cc•py 
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R*.L WAX 	 0 FCE OF 
DIVLJ. RAILWAY 

JUCTICW. 

Datd:  

("Y
C)  

Sub:- PrO'I1s1Oflal appoiritm&it in Group-I) 
categorY to the crxdidates of Gr.'C' 
category awaiting appointment in the 
compassionate ground list. 

since at present thre.are no vaiciés of Group-'C' post 
arid it is ciite likely that it may tale some time to occ.ar such 

	

vac1cieS for a)DOrPtiOn of Group-C!. compasSiOnate ground 	di- 

dates in the list, it is deqidd o offer a Gr0UP-' post O 

( gnii/1?rollymar./3. WM ap. etc., provision allY in your. .avou r. 

Itm.ay be stated here that tliel .nature of job f these 
posts are to work round the cl'.ck in all sesofls in 
at VariO'4s sites d ladies opting. fur,this post ar also to 
do suth nature ofjdbs 

This type of offer 	ail not be made in tur :o:: the 
compassionate ground cdidtes wting for Group-'.C' 

The 	the cOm)ssi.O, 	fla l:. st:-: 
apj3ointment acair1st Group'C V-CJ1C1CS will er  9 

d th ey will he 	61ed 
iEGr0ip-'C' vacancies as per their b.irn as d wh 	7 

vac1cieS occur. 	. . 

Offer of appointment.f0r Group-'D' post will have ri 
relevce with the sehiority.,.th1 considered for. Gr'C' pOst. 

while working ag Fin 3t Group-' I)' post all benefits that 
are app ii c bl e to Group-" D' st 	wi 11 also be ext en dad t. you. 

In view of theoVeq if YOU are iiling to acc'pt 
post of Group-'D' provisio1állY, please irfom irnriedieteiY 
your w±tt willincPs with.n 20 dayTfrOifl the daeD issue 
.of this letter.  

If your consent is not received within the stipule 
)eriod it ''iill be taken that you are not willing to acc.7t ths 

in afid no further correspondce whateer wilibc 	from 

this end in this conctiofl. 	. 	L 
...... 

or DI 	Y. F\Z4\G 1 R(
.
). 

(sdas/24X1198) 	 . ( 	
1 LIPRDUR JU 	10 

Certified to be tT ,,ie copy 

(3. 	kayastha) 
A CLV uce 
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F. Rl1WY i r 	i 

DIVL. RAILWAY .MkGit(1 , 
I.,IPURWAR JuoTIo:. 

Cie, Dated: 

7  r1 i/Nf?)  
Sib;- Provisional appoi.fltrn&it in Group-'L)' 

catjory to the cididites of Gr.'C' 
category awaiting appointment in tho 
compassionate ground li5t. 

Since at present there are novaccies of GrOUp- 1 C' rost 
nd it is •iite likely that it 	take some time bc c5cc.0 such 

vaccies for absorption of Group-' C' compassion ate ground j1ii. . 
(ates in the list, it is decided to.offr a Group-'i)' pJst. of 
3 agni/rrollyman/. W.M afl eta., prvi $)fl ally in YcU r ifJ 

( 	It may be stated here tht Lhe nature of job 
riosco are to wor} round the ci..ck iL all oesons in tha ii.ili 
t Various sites and ladies opting fur this post er 	to. 

do such nature of jobs. 

his type of offer shall i oL be made in future, c t1e 1  
compassion ate ground ,cdidt3 Wa,iting for Group--.'C'  

The candidates in the compassibn ate ground list :ur 
appointmt against Group-'C VaCJIC±CS will have th€r own 
ceniority s t present irrespective of whether ther nccept 
th . '.ffr o i :roup c : or Ot :'ridth they wi .11 he hso:bad 
against rcu-'c' vacancies as par their turn as 	d when 
vacJ1Cies occur. 

Offer of appointment for Group-' D' post will hnve no 
relevi cc with the seniority when con sidered for Gr. 'C' post. 

Whilo working against Group-'D' post 111 bene:its that 
nXe applicable to Group-'D' staf. will also bc extende(L to you. 

In view of the a)ov, if y'u are willing to acct Oa 
post of Group-'u' .provasionaliy, Please inform 1tnmeoJei\ 
your writt -i willingness with.th 20 days from the date 	issue 
of this letter. 

I f your wnent is not received within the stiulao 
period it will be taken that you are not willing to acc.ot th.. 
sre and no further corresporido-i cc wh ataher will bh .1 
Lhi end in thig conn cc Lion. 

Certified to he . 	COI 	 DI\%' 
(sdas/24)aI98) 	 JUiCTIOi. 

(J. Fuayastha) 
Advocte 
* 
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ub;r Po7isiot1Til appointmit in Group-.'' 
aeory  o the ccjndidates of Cr. 
categotJ èwattiric aprotnunci L in Lhc' 
conPassioziato grcUnd li5t. 

.• 	 .-. 
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Srice at present 	eâx3 no - ,  vac'dl cl eo of Grop.'C' noi nd it i.a#cxite likely batL4t rny tae rne time to OCC'Ir urh vacq. efor 	ptj: 	C' compas s ionate ci ixtin i:1  : dates j&'th&l á 'jt i3 dedded to offt a Group-' i)' ut of 

	

W.M 	pro vi sion ally in your £ct. vuu r • 
Itunay bel stated hexqtht the nature of. job ' 1e3c P0ts are to1,1r) rk round. the c1'ck ii tlJ in Lvdrious i 	id 	 es opLiny fr thi., post: i z1sc, t do SUch:nt:ur( of jobs. 	 - 	

4 

£hir ty 	of. Jpf 	no 	ihiif fill IiL ro 
compQ3siorYJw1d CJ1clid.ates Iaiting for Gruup-' 	( - 

Thecjn.Ucjates in ,th COT 	 rj3ounr1 11 

	

1)ointrnent 	r1 sc;rojp1'c ,v.o.rjos will Iiv 	A k 	VAI seniority. ,  as atprent ir°respctive of vhieth o r tJr' 

	

ffor Of Group' L) 	O;rflO . : id they willL.. i jjnt Group-1C,' vaccjes.a ,  per their tu n i 	a Jic 'ihc Vac.11ciest4Qcçur . 	

. 	 ., 	 .. 	 . 0 	 0 

Oferof aPPointznent.nr,Group_s)s post wifl hV: Veance With the siorityp 	considered for CL '-.' pdrrt. 
Whi' le working 	ant Grp-' D post U bi t:s tJ ot: ere aPPlicableto Group-'D' st aff .iill 4alo be extend 	to ygu. 

/ 	 IJ 

•i 	 are wiliinq to accot L.i... ro t of Group-'D' pQviiol1ee in form irnmcW. ji: oi your written wi ogns1 within 20 dys•from the dce  of th15 letter,'' 	0 	 0 

0 	
•• 	 I iyiu ri 	 wi thin i:h e jipu I period it will e taken that 'ou are not willinq to  ju 	no fu.nth er corr'poncu Ce i.th ateber w4. U.  IIj and in tIjS confection. 	. 	
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JJIVL. R'ULWM le 
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'Dated: 

•- h d 	
-. 

/ 

Ca 
• 	

ô 	& 	 .. 
ub - P ro rj i on 1 	3n tn cr11: 	c u

.7 	p.-. 

çate.OZY to the c1n(3idct 	oi ::;L- . ' 0 

	

CitCCjO C' èk"11t.L1J( 	)1n M Cri 	:tfl ti 

camp a: -wiori ate cjr.ur1cl list.. 

t preiit u 	 o VaCi.'.c of  

it .s riit' likely th at ittake 	time  

vaccies'for asOtpCi.)fl of .Group-'L' COnlp.;Siflc2t (LCU.1.0 

:dt 	ii,th list, it isdecid.. to offer a Grou- 	f 
,iGgm/roUymafl/S.W.Mar1 etc., pruvisioflIlY in ycur 
- 

• 	It mj be stated here th the nature of job 
r0.scs are to work tound the ci .ck i. all 	fls in •'" 
it Vr1OUS sites 	d ladie: 1optincj 	ur this post 	:.J.:a t;.:..• 

do su di n atu r e a f j oh . 

Thi type of offer 5hl1 i.ot he made in üxtu:  
'op0siOflaLe j -oirnd 	±düitc 	ij:.b!nq for: r0UL)--''' 

The c..'cLjdatea in tJI 	CCLfl} , 	clt.L '  1tOUfl'1 

-o.n&ment ar1t roup-'C' 	cY1.i.0 	'3 II (U' 
: 	ceniQrity s at precit )rro1)ct:t V..-  01  

th 	ff:r a f Group- 'l 	ft.) :: ''i (1 	 i) (f/ Wi .11 br 
ajaifl se Group-'C' vacci, 	:;, p :: r 	dr turn , 

VaClCiC- i occur. 

0 2er of 	ppointtian t. t r :;r...Lp- 'i)'. 	w.LJ2. :t 

relevce with the ss11OritY 	con sidert o for 

	

Jhile working 	inctGrcp-'D' post all 	 ... : 

E,re 	p1icabie to Group- 'D' 	will 1' b2  

In view of the above, if ru are Wi i.irig to •i:c 
post of Group-'L prov!.;ion,illy,17]e.iSe inform 
your iritti willinqnes within, 2C Cy from th• 	 :. '. 

thi 	l'r.t.r, 

• 	. 	• 	1 	'jour: 	 u: 	ru" 	v 	wi.ii 	'. 	••'' 

',tLLou J.iL will )c t3ki 	iLy.uu ;: IIOL u i Llin..j 	, 

si 	ric1 rio frdl ar cori: : 	 7.1-1 c. ''h .teher will. •' 

in th. 	OrIJI 	Lon 

' 
• 	 , 	 • i.'r: 	 t' 	iU,.\  

(d/2'1xII) 	• 	 • / 	 ,Hr 

Certifted to be tr-le copy  • 
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Annexure-A/ 

N.F. RAILWAY 	OFFICE OF THE 
DIVL. RAILWAY MANAGER (P) 

ALl PURDUAR JUNCTION 

No. E/227/0-AP (C) /15 	Dated : The 25th  April, 2003 
30 

To, 
All concerned, 
Dlvi. Secretary, NEREU/APDJ 
Convener, NFRMU/APDJ 
Dlvi. Secretary, AISCTREA/APDJ 
Dlvi. Secretary, NFROBCEA/APDJ 
All Cadre In-Charge 
CLSII/IC, OS/E/Unlon Cell, CPI/MPP, CLA. 

Sub : 	Group 'C' compassionate ground appointee 
provisionally appointed in Group 'D' 

Re : 	This office letter of even number dated 
20.08.2001 

Many candidates registered for appointment in Group 

'C' categories on compassionate ground were offered 

provisional appointment in Group '0' due to lack of 

suitable vacancies in Group 'C'. Some of them have even 

put in sufficient service to be eligible for further 

promotion in the Group 'D' cadre in which they were 

appointed. A doubt has arisen whether these employees 

are to be given promotion or not if covered by the 

seniority position. In this connection the following 

clarification regarding provisional appointees are made. 

1. Those appointed provisionally in Group 'D' should be 

given promotion as and when they become eligible for the 

same. For all practical purpose they should be treated 

as employees of the cadre where appointed except that 

they will retain their right to be appointed in Group 

'C' as and when suitable vacancies arise. Since chances 

of locating suitable vacancies in Group 'C' are very 

limited hence it may also happen that by way of 

Certified to be true copy 
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promotion from G.roup 'D', some of these people enter 

Group 'C' cadre before their turn comes for direct 

appointment in Group 'C'. In that case after they enter 

in Group 'C' by promotion, there will be no need to 

maintain their appointment as provisional and there will 

be no need to separately offer them direct appointment 

in Group 'C'. At that stage their names should be 

deleted from the provisional waiting list for Group 'C'. 

2. Since these provisional appointees are to be treated 

as employees of the cadre appointed as mentioned above, 

hence all benefits of that cadre and all benefits of 

regular Railway employee should be extended to them. For 

example the period of service Group 'D' will also count 

towards their qualifying service even if they are 

subsequently given direct appointment in Group 'C'. 

The above instructions should be applied to all 

provisional appointments made in the past and to be made 

in future. 

Sd/- 
A.K. Chhapolia 

IDPO 
For Dlvi. RLY. MANAGER (P), 

ALl PURDUAR JUNCTION 

Certified to bD t 	copy 

(J 	.y) 
AQYOCt 



Ccrtiue to oe r 

(3. puiayastha) 
j.c.v 

SN Name of Name & Desgn. Of Provisionally 

Candidate Ex. Employees appointed as Gr. 	'D' 

from 

1 Bijoy Boro Lt. Naren Boro, EX- Trf. Gateman/BIZ 

Mate/SSE/Way/RNY 

2 Subir Lt. 	J.B. Engg/Gateman/CGON 

Chakraborty Chakraborty, Ex- 

ESM/SSE/ Sig/ RNY 

3 Santosh Singh Lt. H. 	Singh Ex- Engg/Gateman/GLPT 

ELF/P/III/BG/NBQ 

4 Pritiraj Lt. G. 	K. Chetri, 

Chetri Ex-Trackman, 

SSE/W/GLPT 

S Arabinda Lt. B. Nallick, Ex- Medical unfit in A/3 

Malick SS/CGS 

6 Bijoy Kr. Das Lt. 	B. Das, 	Ex- Engg/Gateman not yet 

Cl Fiter/ RPAN reported 

Kamal Lt. 	S. Tfc/Gateman/MDT(APDJ) 

Chakraborty Chakraborty, 	Ex- 

Carpenter/S/WB/NBO 

8 Uttam Kr. Lt. 	M.M. 	Ghosh, Tf c/ Gateman/ S VO 

Ghosh Ex-C/Man/SS/NBQ (APDJ) 

9 Smt. Dipika Lt. 	Dipak Ghosh, Engg/Kh/EWS/BNGN 

Ghosh EX-C/Man/SS/BNGN 

10 Sint. Lt. 	P.C. 	Gosh, 	Ex- 

Phularenu S PA/CWS / RPAN 

Das 

11 Rajesh Ch. Lt. 	H.. All Ex. Not yet reported 

Parsad PWM/SSE/PW/NBQ 

12 Mainuddin Lt. H. Ali Ex. Tfc/Gateman/NLV 

Ahmed PWM/SSE/PW/NBQ 

E Rambal Lt. 	Biswas, 	Ex- Yet in B/i 

Annexure-A/ 3 

STATEMENT OF WAIT LISTED CANDIDATES AWAITING APPOINTMENT 
IN GROUP 'C' CATEGORY, IN RANGIM DIVISION 

J 



- Biswas Dr. /RPAN m/Cate9ories 

14 Durgadhar Lt.. B. 	Sonowal, Engg/Trackman/DMC 
- Sonwal Ex-G/Man/PWI/DMC  
15 Biren Ch. LtBalen Boro, 	Ex- Engg.kh/EWS/BNGN 
- Boro B/Smith/CWS/NBQ  

16 Bade Lt. 	B.R. 	Rao, 	Hd. Engg/Gateman/SBE 

Kameswar TNC/NBQ 

Rao 

17 Subrata Lt. H.K. 	Barai, Engg/Gateman/RNY 

Barai Ex-AA/WAO 

18 Rarnesh Lt. K Prasad Ex- Engg/Gateman/BPRD 

Prasad Kha/EF/TL/NBQ 

19 Shyamal Ram Lt. Nirmal , Engg/BNA (APDJ) 

ELF/P/NSQ 

20 Subodh Lt. 	S. 	Sarkar, 	Ex- Engg/Gateman/NBQ 

Sarkar C/Jointer, 

CTC/BNGN 

21 Himadri Lt 	M.N. Guha Engg/Gateman/SBE 

Guha Neogi Neogi, 	Ex - 

LI/.ANE/NBQ 

22 Ashim Lt. A.C. Mallick, Tfc.Gateman/NBQ 

Mallick Ex-Supr/CBS/Dy. 

CME/ N BQ 

23 B. Lt. 	Phagrita, 	ex- Tfc.Porter/SS/RNY 

Trinandha Cleaner/CHI/RPAN 

Rao 

24 Mzal Ahmed Lt. Gautarn Nabi, Tfc.Gaternan/JPZ 

ex- ASI/ER/COY/MLG 

25 Umesh Deka Lt. 	Kumud Ch.. Engg/Gateman/GLPT 

Deka, 	ex- 

Tracman/PWI /DMC 

26 Utpal Lt. A.C. Talukdar, Tfc/Gateman/Boko 

Taiukdar ex-ASI/RPE/PNO 

27 	ISmt. Taruni I Lt. Bimal Ch. V  

Certified to h c 	copy 
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- Saikia Saikia, 	ex- 

Barah IESM/S&T/RNY 

28. Subhash Lt. Sudarshan Engg/Kh/EWS/BNGN 

Chowdhury Choudhury, ex-Jr. 

Clerk! RPAN 

29, .Arindam Lt. 	D.K. 	Guha, 	ex- Engg/Kh/EWS/BNGN 

Guha SASM/IJLG 

30 Pradip Lt. 	N.C. Engg/ Kh/ EWS/ BNGN 

Chakraborty Chakraborty, ex- 

DAD/NBQ 

31 Srinivash Lt. 	S. Appa Rao, S&T/Kh/RPAN 

Rao ex- 

C/Fitter/CWS/RPAN 

32 Sahaer Lt. 	Jadu Goala, Tfc/Gaternan/NBQ 

Goala ex-Mali/SSE/W/NBQ 

33 1-lemanta Rai Lt. A. Bahadur, Engg/Trackman/NLP 

ex/Mate/SSE/W/NLP 

34 Manash Dey Lt. 	G.P. 	Dey, 	ex- 

Hd. Clerk/DEM/MLG 

35 Shankar Das Lt. 	Jitendra, 	ex- Engg/Gateman/BPRD 

Hd. 	Ganqrnan 

SSE/W/SBE 

36 Abhijit Lt.D.K. 	Sengupta, Engg/lth/EWS/BNGN 

Serigupta ex- 

EXPM/SSE/Sig/CTC/B 

NGN 

37 Krishna Lt. A.M. 	Narzary, Tfc/Gateman/KRNI 

Kanta ex-Hd. Const. 

Narzary /RPF/BNGN 

38 Satyaka Lt. Xrjun Kr. Tfc/Gateman/Panchra 

Chetri Chettri, 	ex- tria 

CS/TI/Dy. CME/NBQ 

9 Nag Sharkar Lt. Prem Ch. Jha, Not yet accepted 

Jha ex-P/Man/RPAN 

Cerified to be tr1-e copy 

J. 	ayastha) 
vC1e 



j 	 0~ ~ ~9  

40 Vishnu Lt. D.C. Mandal, S&T Kh/BNGN/GLPT 

Kumar 1  Ex.-driver/NBQ 

41 Niranjan Lt. A. 	Kalita, 	ex- Tfc/Gateman/KDKN 

Kalita Gangman/SSE/W/RNY 

42 Sanjay Lt. Samsher Engg/Kh/EWS/BNGN now 

Gurung Bahadur, ex- 

EXF/TL/B].ect/NBQ 

43 Smt. MaTnuni Lt. 	C.K. 	Baharali, Elect/Kh/NBQ 

Bharali ex-TK/Dy. CME/NBQ 

44 Amar Dey Lt. A.C. 	Dey, 	Ex- Engg/Gateman/NBQ/AP 

DVR/LF/NBQ DJ Divn. 

45 Akon Ch. Lt. 	J.C. 	Roy, 	ex- Elect/Kh/JPZ 

Roy Gangman/PWI/BNGN 

46 Montohi Lt. Ehawal Oraon, Engg/Kh/EWS/BNGN 

Oran ex-Hd. TNC/BNGN 

47 Debashish Lt. 	D.C. 	Dey, 	ex- Tfc/Gàteman/PNVT, 

Dey Kh/1-r/SSE/CTC/BNGN now at NBQ 

48 Maloy Ghosh Lt. 	N.N. 	Ghosh, Tfc/Gateman/Boko 

ex-C/Man/SS/NBQ 

49 Smt. Surnita Lt. A . C. Barman, Mech/Kh/RNY 

Barnian ex-EM.(P) /Elect/rny 

50 Sudip Lt. 	B.P. 	Mánda, Desiel shed/RPAN 

Mandal ex- 

Fl tter/SSE/W/NBQ 

51 Gumala Babu Lt. G. 	Nagaraju, Engg/Kh/EWS/BNGN 

Rao ex-S/Maker 

SSE/BSS/NBQ 

52 Rajib Lt. R. Chatterjee, S&T/Kh/SSE/Sig)/NCB 

Chatterj ee ex- Peon /ACOS / NBQ 
53 Jayanta Lt. 	P.R. Gateman posting, 

Chowdhury Chowdhury, ex- not yet finalized 

CCS/SS/BPRD 

54 Ajoy Lama Lt. MB Lama, 	ex- Engg/Gateman/NLP 

G/Man/SSE/NLP 

Certified to be  truc coifl 
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55 Vineet Lt. 	SN Goyari, 	ex- Engg/Gateman/CGON 

Goyari SS/RPAN 

56 Sandip Lt. BM Chaki, Ex- Tfc/Gateman/NBS/APD 

Chaki ELF/TL/NBQ J 

57 1-Eara Kanta Lt. T. 	Saikia, 	ex- Engg/Gateman/NMX 

Saikia Gangman/SSE/W/MZS APDJ 

58 Sujan Lt. 	N. Tfc/Gaternan/TNL 

Bhattacharj Bhattacharjee, 	Ex- 

ee Mate/PWI/MJBT 

59 Ramesh Ram Lt. 	Ratan Ram, 	ex- Tfc/Gateman/GOGH 

P/Man/NBQ APDJ 

60 Sujay Lal Lt. AL Deb, ex- T.fc/Gateman/BOKO 

Deb Driver/NBQ 

61 Jantu Lt. NC Majumdar, Engg/Kh/EWS/BNGN 

Majumdar ex-Guard/NBQ 

62 Phanidar Lt. Bharat Engg/Gateman/FLK/AP 

Daimary Daimari, ex- DJ 

Mason/IOW/RNY 

63 Miss Lt. MF 	Singha 

Madhumita Sarkar, 	ex- 

Singha CTNC/CYM/NBQ 

64 Sanjib Kr Lt. GC Saha, 	ex- Tfc/Gateman/SS/RPAN 

Saha PWI/AEN/RPAN 

65 Lakshindar Lt. 	Raju Ram, 	ex- Engg/Gatemari/GLPT, 

Prtasad C/Driver/Loco/NBQ now at RNY 

66 Santosh Lt. 	J. Mandal, 	ex- Engg/Gateman/NMX 

Mandal P/MAN/Tfo/NBQ APDJ 

67 Raju Dey Lt. TK Dey Sarka, S&T/Kh/BNGN 

Sarkar ex-P/Man/SS/NBQ 

68 Banajjt Das Lt. Kabindra Das, Submitted JE 3yrs 

ex-L/Man/Elect/RNY diploma in civil 

69 Panicaj Deb Lt. K Deb, ex- 
____________ PETITIONER/SS/RPAN.  

70 Astarag Lt. NC Malakar, Engg/Gateman/RPAN 

- Malakar 
PETITI0NER/ss/cGoN  

Certified to b trje copy 
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j 
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71 Uttam Kar Lt. JC Kar, ex- Tfc/Gateman/SBE 

Driver/Loco/NBQ 

72 Ashis Lt. Ashok Ahadury, Engg/Traceman, now 

Bhadury ex-C/Kh/CWS/bTBQ at RNY 

73 Dharam Kr. Lt. 	Bhaba Kanta, Elect/Kh 

Kalita ex- 

Gateman/PWI/RPAN 

74 Md. Narul Sri Arab Au, ex- 

Haque Hd.ContIRPF/NBQ 

75 Bikash Kr. Lt. PC Ghcsh, 	Ex- ElectlKh/APDJ 

Ghosh C/F/CWS/NBQ 

76 Uttam Kr. Lt. 	N. 	Pandey, 	ex- Tfc/GatemanlNBQ 

Pandey Hd.ConstIRPANINBQ 

77 Rupak Nath Lt.BKNath, 	ex- Tfc/Gateman/BSGN 

Trackman/SSE/W/BNG APDJ 

N 

78 Karna Lt. N. Baishya, Engg/Gatirnan/GLPT 

Baishya ex-G/Man/PWX/NLP 

79 Lakheawar Lt. DM Muchari, Engg/Trackman/NLP 

Muchari ex- 

Clerk/Elect/RPAN 

80 srnt. Dipti W/o Lt. HR Das,Ex- Elect/Kh/RNY 

Das clerk/Elect/RPAN 

81 Bijoy Bora Lt. SC Boro, ex- Tfc/Gaternan/VNE 

G/Man/Engg/RPAN 

82 Aloke Lt. AK Dy. CME/Kh/NBQ 

Bhattacharj Bhattacharjee, 	ex- 

ee D/KhILocoINBQ 

83 Ainit Goon Lt. AK Goom, ex- Tfc/Gateman/RPAN 

T T El RPAN 

84 Dharmeswar Lt. CR Borah, 	ex- Engg. GatemanlNLP 

Borah G/Man/SSE/W/NLP 

85 Apurba Lt. D. Talukdar, flc/Gateznan/KTCH 

Talukdar ex-Const/RPF/RNY 

Certified 	tru copy' 

(J. Purkayastha) 
AavOCte 

j 
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86 Rajesh Lt. 	L. 	Hajan, 	ex- TFC/Gateman/DQL 

Thakur Tech/WS/RPAN 

87 Srnt. Sanjoy 0/0 Lt 	Biswanath Engg/Tech 

Kumar Lohar Misra, ex- 

Supdt/AEN/NLP 

88 Ratul Das Lt. 	S. 	Das, 	ex- Engg../Trackman/RNY 

P/Man/TFC/BI Z 

89 Atul ch. Lt. J. Boro, ex- Kh../Mech 
F/Kh/H/LF/NBQ Boro 

90 Smt. W/o Lt. DC Rava, Dy. CME/Kh/NBQ 

Nirmali ex-GC/BRPL 

Prava Rava 

91 Rajesh Lama Lt. 	DK Lama, 	ex- Tfc/Gateman/RPAN 

Fitter/Loco/RPAN 

92 Pratap Lt. 	DN Mándal, Tfc/Gateman/BNGN 

Mandal MCM/TCM/DSTE/BNGN 

93 Kalpana D/o Lt.G. 	Deka, Engg/Trackman/RNY 

Deka ex-G/Man/PWJRPAN 

94 Debabrata Lt. 	Sunil Kr. Tfc/Gaternan/NLV 

Adhikary Adhikary, ex-Sr. 

Cierk/SE/Way/DMC 

95 Sushanta S/o Smt. 	Biva Roy, Mech/Khal 

Roy ex- 

Hd. Clerk/DCOS/NBQ 

96 Smt. W/o Lt 	SN Brahma, 

Sushila ex-Guard/P/NBQ 

Brahama 

97 Srnt. W/o Lt.. Gautom 

Jayashree Mukherjee, 	ex-Sr. 

Mukherj ee 

98 Miss Jitu D/o Lt. 	Padrneswar Trackman 

Kumari Gogol 

Gagoi 

99 Khirod Lt. Ramesar Tfc/Gateman 

(Certified to be tru2 cop9 

(L Furky?stba) 
A 
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Hazarika Hazarlka 

10 Smt. 	Durga W/o Lt. Trackman 

0 Devi Ghanashyam, ex- 
Driver/SEW/RPM  

10 Md. Mukbul Lt. Rafique Ali, Trackman/Sarupeta/B 

1 Ali ex-trackman/BG/RNY G 

10 Birendra Lt. 	RC Misra, 	ex- Medically unfit in 

2. Kr. Misra Rector, A/i but fit in C/i 
SE/BRI/RPAN  

10 Anurag Lt. 	Lalan Pd. Khal/(DSL)/RPAN 

3 Kumar Singh, 	ex-SS/NLP 

10 Shashi Kt. Lt. 	RK Sharma, ex- Khal/(DSL)/RPAN 

4 Sharma carpenter/Elect/NB 
Q 

10 Srnarat Lt. 	SK Mitra, 	ex- Khal/(DSL)/RP.AN 

5 Kitra CTNR/RPAN 

10 Mridu]. Lt. Mahan Khal/(DSL)/RPAN 

6 Basumatary Basumatary, ex- 

Goods Driver/RPM 

10 Abhijit Lt. AM Trafdar, Khal/(DSL)/RPAN 

7 Tarafdar ex-CTTI/RPAN 

10 Baliram 5/0 Ranraji Yadav, Khal/(DSL)/RPAN 

8 Yadav ex-Hd/CC/NBQ 

to b 
tt copY 

CL ?ut 
• 
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.Annexure-A//I  

List of Graduate Candidates Emp anelled for Group 'C' 
Post appoinnt on Coxassionate Ground 

SN Name 	of 

Candidates 

S/Shri 

Remarks 

 Smt. 	Phularenu 

Das 

Offered 	appointment 	as 	ECRC 

but not yet turned up 

 Shyam Lal Ram 

 Nag Sankar Jha 

 Vishnu Kumar 

 Sanjay Gurung Recommended for 	the post of 

Stenographer pending GMs kind 

appr o'a 1 

 Miss. 	Sunita 

Barman 

 Rajib Chatterjèe 

 Pankaj Deb 

 Uttam Kar 

 Ashis Bhadury Recommendation 	for 	the 	post 

of 	Stenographer 	pending 	GMs 

kind approval 

 Kama Baishya 

 Lakheswar 

Much ah ary 

 Smt. 	Dipti Das 

 Apurba Talukdar 

 Danjay 	Kumar 

Lohar 

 Atul ch. Boro 

 Dipajit Das 

 Mridul Choudhury 

Certified to be tr copy 

(J.  pkly 



j 
	

9-0 	,q 

FIR -0 

List of Medically decategorised Candidates found 
suitable for absorbing in Clerical Category 

SN Name of Candidates Working under 

1 A. Chakrabarty E8M/II/SSE/Sig/1-Iill/MLG 

2 Bhabasankar Dey Tech/Il. SSE(C&W)NGC 

3 Dhan Kr. 	Das Const/rpf/dsc/mlg 

4 Mahendra Math Sarma Sr. GC, DCM/RNY 

5 Jeremiah Mochery Const/RPF/DSC/APDJ 

6 Ram Das Mandal Const/RPF/DSC/APDJ 

cerfMed to be 
tt- Co?'9 
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Annexure-A/ 

N.F. RAILWAY 

Office of the 
General Manager (P), 

NO. E/283/218(IJQ)-(C)Pt.II 	Maligaon, Dt. 25.2.06 

To 
D FM / RNY 

Sub : 	Filling up of Clerical vacancies in RNY 
Divisional office. 

Ref : 	1. DRM/P/RNY's L/No.E/228/RN/Re- 
deployment/7/Pt.II dt. 22.6.05 

2. DRM/P/RNY's LIMo. L/41/BOS/RN/2 
-- 	Dt. 7.2.06 

General Marager has accorded approval for filling 

up of 46 Cleri5hl vacancies in all departments including 

Accounts Depatment. 46 vacancies will be filled as 

under 

Suitable compassionate ground candidates who 

are graduates are to be appointed as Clerks. 

16 graduates are already available in the 

waiting list and graduates who are to be 

selected in near future are also to be 

appointed. Candidat as from HQ will be supplied 

case of shortage of candidates in RNY 

Division. 

Suitable candidates waiting for appointment in 

Accounts Department in i-IQ may also be 

appointed. 

06 	medically 	decategorised 	staff 	found 

suitable and recommended vide your letter 

referred (1) above are to be posted against 

Certified to be trio fjopy 

(J. Puk yntha) 
A u 
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clerical vacancies. Medically decategories 

staff will be posted against the permitted 

intake of 46 

In addition, RNY Division may take action to fill 

up remaining vacancies by way of promotion from Group-D 

to Group -C. 

Sd/- 
(R. Mvu) 
Dy. C.P.O. /HQ 
For General Manager 

Copy to : FA & CAO/MLG f Or information. 

Sd!- 
For General Manager 

4 be true copy Certifie to 

Y"aya"th'i) (J. Pu 

V 
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NO 	 OF 

Ii 

APPELLANT 
PETITIONER 

VERSUS 
RESPONDENT 

OPPOSITE-PARTY - N~ 
Know all men by these presents that the above nam d  

do hereby nominate, constitute and appoint Sri/Sj7i ................. [..4A4tLt4 	 t;•• a— . 

accept this Vakalatnama to be my/our true a n d lawful Advocates to appear and act for me/us in the matter noted above 
and in connection therewith and for that purpose to do all acts whatsoever in that connection including depositing or 
drawing money, filing in or taking out papers, deeds of composition etc. for me/us and on my/our behalf and I/We agree 
to ratify and confirm all acts to be done by the said Advocates as mine/ours for all intents and purposes. In case of non-
payment of the stipulated fee in full, no Advocate will be bound to appear and act on my/our behalf. 

In Witness Whereof I/We hereunto set my/our hand on this ...................Day of 

... 	 . 

N. M. LAHIRI (Sr. Adv.) K.R. PATHAK (Sr. Adv.) 
B. M. GOSWAMI (Sr. Adv.) BHUBANESWAR KALITA (I)(Sr. Adv.) 
J.P. BHATTACHARJEE (Sr. Adv.) B. R. DAS (Sr. Adv.) 
D.C. SHARMA S.P. DEKA 
B. K. GOSWAMI (Sr. Adv.) D.R. GUHA 
A. M. MAZUMDAR (Sr. Adv.) S.A. LASKAR 
P. K. BARUA (Sr. Adv.) SAUKAT ALl (Sr. Adv.) 
S. N. BHUYAN(Sr. Adv.) B. K. ACHARYYA 
J. K.BARUAH(Sr. Adv.) MS. USHA BARUAH 
ANIL SARMA(Sr. Adv.) N.C. DAS (Sr. Adv.) 
B.K. DAS(Sr. Adv.) A . K. BHATTACHARYYA (Sr. Adv.) 
M. A. LASKAR(Sr. Adv.) A. B. CHOUDHURY (Sr. Adv.) 
DR S.N. CHETIA T.S. DEKA (Sr. Adv.) 
A.S. BHATTACHARJEE (Sr. Adv.) K. P. SARMA (Sr. Adv.) 
A. R.BANERJEE (Sr. Adv.) B. P. BORAH (Sr. Adv.) 
D.K. HAZARIKA (Sr. Adv.) H. K. SARMA 
N.N. SAIKIA(Sr. Adv.) PRABIN BARTHAKUR (Sr. Adv.) 
J.M. CHOUDHURY(Sr. Adv.) M.C. BARTI-IAKUR 
P.K. GOSWAMI (Sr. Adv.) P.C. GAYAN 
P.G. BARUAH (Sr. Adv.) C.K. SHARMA BARUA (Sr. Adv.) 
C.R. DE (Sr. Adv.) ANUP KR. DAS 
D. K. BHAUACHARYYA (Sr. Adv.) DR Y.K. PHUKAN (Sr. Adv.) 
D.K. TALUKDAR (Sr. Adv.) DIBAKARGOSWAMI 
R.P. AGARWALA (Sr. Adv.) BIJON CH. DAS (Sr. Adv.) 
D . P. CHALIHA (Sr. Adv.) R.L. YADAV 
MRS. K. DEKA PRAFULLA ROY 
BISHNU PRASI4AD A.C. BURAGOHAIN 
S.S. RAHMAN B.L. SINGHA 
GOLAP SARMA P.K. MUSAHARY 
S.R. BHAUACHARJEE (Sr. Adv.) M.Z. AHMED (Sr. Adv.) 
P.C. DEKA (Sr. Adv.) R.P. KAKOTI 
13HARGAVCI-1OUDHARY SI. RASUL 
P.K. DAS 	 . GURMOORTHYGOPAL 
A.K. CHAUDHURII B.K. GHOSE (Sr. Adv.) 
B. R. DEY (Sr. Adv.) S. K. BARKATAKI 
A.K. PHOOKAN (Sr. Adv.) DR N. K. SINGHA 

D.C. MAHANTA (Sr. Adv.) 
T.C. KHATRI (Sr. Adv.) 
MS. BINOYA DUTA 
BHABATOSH BANERJEE 
R.K.JAIN 
G.K. BHATTACHARYYA (Sr. Adv.) 
PRANABANANDA PATHAK (Sr. Adv) 
T.C. MAJUMDAR (Sr. Adv.) 
DR H. N. DAS (Sr. Adv.) 
B. C. MALAKAR 
SAMSULHUDA 
BHADRES WAR TANTI 
N.N. SARMA 
JANARDAN DAS 
CHAITANYA BARUAH (Sr. Adv.) 
A.C. SARMA 
N.Z. AHMED 
N.C. PHUKAN 
MUNIN (GAUTOM) SARMA 
FAIZNUR ALl 
D.K. KAKATI 
G.N. SAHEWALLA (Sr. Adv.) 
G. K. JOSHI (Sr. Adv.) 
A.A. MIR 
MS. REKHA CHAKRAVOR1TY 
MRS. JHARANA BORAH 
S. N. SARMA (Sr. Adv.) 
MD. ABDUL MAN NAN 
DILIP KR. DAS (Sr. Adv.) 
PRADIP KHATANIAR 
N. CHAKRAVORTY (Sr. Adv.) 
MRS K. YADAV 
DR B. P. TODI (Sr. Adv.) 
MRS. K. BHATTACHARYYA 
A. K. BARPUJARI 
S.S. SHARMA (Sr. Adv.) 

S.RROY 
K.K. BHATRA 
R.P. SHARMA (Sr. Adv.) 
S.C. BISWAS 
P.C.RAYMEDHI 
UTPALDAS(I) 
DR S. S. HARLALKA 
D.R. GOGOI 
KHAIRUL BASAR 
A.S. CHOUDHURY (Sr. Adv.) 0 
DINDAYAL AGARWALA 
KAMAL AGARWAL 
MD. SAMNUR ALl 
JOYDEVCH.DAS 
V. K. BHATRA 
A.C. BORBORA (Sr. Adv.) 
P.K. KALITA 
SAl LEN MEDHI 
MRS. M.B. DUTACHOUDHURY 
P.C. GOSWAMI 
APURBASARMA(I) 
K.H. (SALIM) CHOUDHURY (Sr. Adv.) 
A.K. PURKAVASTHA 
ASHIS DAS GUPTA 
L.P. SHARMA 
VIJAY HANSARIA 
B. N. SARMA 
J. L. SARKAR 
R.C. SANCHATI 
J.P. BORA 
SISHIR DU1TA 
C.R. BORAH 
P.K. GOSWAMI (I) 
N.S. DEKA 
M. SAHEWALLA 
H.A. SARKAR 
MRS. RUMA BORDOLOI 



(2) - 

B. K. JAIN SANJOY MITRA P.K. BARMAN MS. ANUBHA DAS 
N!LOY DUTTA (Sr. Adv) MS. KALYANI DEVI RAJEN CHOUDHURY MS. NEELI BORDOLO! 
CHINMOYCHOWOHURY PARAMANANDATALUKDAR MD. NAZIMUDDINAHMED D.K. KOTHARI 
KAMAL NAYAK MANABENDRA NATH MD. HABIBUR RAHMAN KALYAN BHATTACHARJEE 
SK. N. MOHAMMAD MS. MONIDEEPA SARMA JAYANTA CHUTIA . 	 DAYAL CH. BARMAN 
GIRISHMISHRA D.K. KOTOKY A.K. ROY MS. R.L. GOGOI 
JOGINDERSINGH (Sr. Adv) T.BIDYUTBIKASH R.K.PAUL MD. K.A. MAZUMDAR 
ABU SHARIF S.B. SARMA ASWINITI-IAKUR U.C. BHATTACFtARYYA 
B.B. NARZAR! (Sr. Adv.) S.K. SAHA JOGESWARSAIKIA TAYUM SON 
MD. ABDUL WAKED (Sr. Adv.) YADAB DOLOI A.K. SARKAR MS. R. DAS MOZUMDAF 
NASIMUDDINAHMED R.C. DAS RB. MAZUMDAR MS. SYEDA$.A. BEGUM 
MANORANJAN DAS P.K. TIWARI L.M. KSHETRY 	 . A.S. NIJAMUDDIN 
DRGOBIND LAL D.C. LAHIRI M.K. SAIKIA RANJAN MAZUMDAR 
B.C. PATHAK PRANAB BORAH A.J. DAS RAMEN DAS (I) 
F.H. LASKAR DR (MS.) S. RAHMAN BISHNU BURAGOHAIN N.N. OZAH 
MRS. M. HAZARIKA (Sr. Adv.) MRS. S.D. BHATTACHARYYA A.F.G. OSMANI S.K. PAUL 
SAURAV KATAKI MANOJIT BHUYAN SANJIB SAIKIA MUKPER11N 
MD. ABDUL HA! RAMESH BARPUJARI 	. MS. PORI BARMAN DRA.C. PI-IUKAN 
GAUTAM UZIR MRS. NIRUPAMA SAIKIA MD. A. SABUR CHOUDHURY M.C. DEKA 
H.R.A. CHOUDI-IURY (Sr. Adv.) JENATMOLIAH N. KALITA PALLAV KATAKI 
MRS. MANJULA DAS PUSPA KT. BORA MS. MANOSHI 1-IAZARIKA 	. S.C. KEYAL 
BHABENDRA N. SARMA M.L. SHARMA MS. A. BHAGAWATI MS. S. B. BHUYAN 
BENU DHAR DAS MS. TRIBENI GOSWAMI RANJAN BARUAH 	. SKH. MUKTAR 
S. L. TULSHYAN R.K. MALAKAR JNAN CH. NATH APARESH CHAKRAVARTY 
N.N. KARMAKAR BISWAJYOTI TALUKDAR KR. DEEPAKDAS MS. J. PHUKAN GOGOI 
MRS. REETA BORBORA RK. BARMAN MONMOHAN TALUKOAR GAUTAM BAISHYA 
HRISHIKESH ROY (Sr. Adv.) ANILCH. DU17A UPAMANVU HAZARIKA SIDHARTHA BHA1TACHARYYA 
PRADIP DAS SINGHNAD CHOUDHURY AMLAN DUTVA M.P. SHARMA 
MD. M. H. RAJBARBHUIYAN DILIPMOZIJMDER BILLAL HUSSAIN RANJIT DAS 
MRS. J. B. KHARBHISH A.M. BUZARBARUAH (I) J. MAHANTA RAMESH GOENKA 
D. N. CHOUDHURY ARUP KR. SHARMA (I) M.D. CHOUDHURY PHANIDHARGOGOI 
S.S. GOSWAMI MD. JASIMUDDINAHMED MS. S. DEKA BARUAH MS. P.B. HPTIKAKOTI 
K. K. MAHANTA (Sr. Adv.) DR P.N. HAZARIKA MR. DIGANTA DUTTA MS. SUNIT' SONOWAL 
JAGDISH SHARMA ZIAUL KAMAR MS. NIUMA DEVI MS. BABITA GOYAL 
P. S. DEKA MRS. M. PHUKAN SATYEN SHARMA BIMALCHETRI 
MONINDRASINGH R. K. SAIKIA RAM CH. SAIKIA PREM SHARMAH 
N.R. PHOOKAN SUBRATA NATH UJJAL BHUYAN BISWAJEET GOSWAMI 
K.P. PATHAK (Sr. Adv) DI-1ANESH DAS DIBAKAR SHARMA (I) , MRS. EVA KAKOTI 
ARUP KR. GOSWAMI (Sr. Adv.) H.N. GOSWAMI MS. A.G. BARUAH T.C. CHUTIA 
S.S.DEY H.RBARMAN MS. MANJULI DEV 	I  V.K.CHOPRA 
DIGANTADAS MS. JYOTI TALUKDAR AMARENDRACHOUDHURY S.K.SINGI-1 
MRS. B. ACHARYA SACHIN KR. SHARMA DR P. K. BHUYAN C.T. JAMIR 
DILIPCHOUDHURY L.R. DUTTA MS. G. D. MAZUMDAR MALKITSNGH 
LAKSHESWAR TALUKDAR J.N.CHAKRAVARTY JYOTIRMOY ROY H.K. SHARMA 
S.P. MAHANTA OZI. S. KUTUBUDDIN ASHIS BHATACHARJEE SUDAMA CHAUHAN 
5K. CH. MOHAMMAD S.K. KEJRIWAL MS. PRANATI SHARMAH U.K. BORTHAKUR 
HASIBUR RAHMAN MS. PRATIMA DAS KHARGESWAR DAS MS. GEETA DEKA 
MS. AJANTA DHAR JAGANNATH BARUAH H.K. BAISHYA MS. N. DU1TA SHARMA 
B. IBOCHOWBA SARMA MD. M. AHMED BISWA NATH SHARMA MS. S. AIDWANI 
A.K. MAHESWARI MS. B. K. DEVI GOSWAMI CHANDAN DAS RJ. PHUKAN 
RN. SINGH B.C. SARMA S.K. LAHKAR MS. R. PATHAK BORAH 
NILAMONI GOSWAMI MS. J.D. ACHARYYA RASAMAY DUTTA MD. M. H. CHOUDHURY 
MS. BHARATI DEVI V.M. THOMAS MS. S. BAYAN ROY RAB HUSSAIN 
DR Z.N. SKARMA K.K. PHUKAN N. DEV NATH C.K. DAS 
K.K. DEY B. DEVA GOSWAMI D.C. DU1TA PALLABH BHOWMICK 
G.K. DUTrA AMAL CHANDRA DAS MS. SNIGDHA BARUAF S.M. SARKAR 
B. MRINAL CHOUDHURY MS. GITI KAKATI DAS MRS. P.M. DUTTA S.K. GOSWAMI 
KUMUD BARUAH MS. BAHARUN SAIKIA PADMA KT. BORAH HARMOHAN TALUKDAR 
APURBAKR. SHARMA MRINAL KR. CHOUDHURY (Sr. Adv.) H.S.THANGKHIEW 	.. R.M.CHOUDHURY 
NAZRUL ISLAM MS. AHMEDA BEGUM R J. SAIKIA MASLIM GHANI 
RAJIBBORUAH D.C. KATH HAZARIKA RAJ KR. AGARWALA J.C. BEZ 
SRIKANTA HAZARIKA MD. MOTIUR RAHMAN KAMALESH K. GUPTA BIJAN CHAKRABORTY 
K.N. CHOUDIIURY (Sr. Adv) MS. DIPTI DAS B.C. CHOUDHURY A.B. ROY (Sr. Adv) 
MRS. ABHA BHAITACHARYYA M.K. JAIN JAIRAM GIRl A.M. BUZARBARUAH (II) 
A.K. THAKUR MS. BASANA RAJKHOWA SANTANU BHARALI UTPAL RAJ SAIKIA 
A.C. MAHANTA S.C. DUTFA ROY P.K. ROY L. NESSA CHOUDHURY 
MS. BKUMIKA CHOUDHURY S.L. JAIN MS. GOURI SINHA DHIRAJ KR. SAIKIA 
DR A.K.G. Ti-IAKURIA B. K. BHATFACI-IARJEE PC. DEY J.K. MISRA 
D.K. MISRA (Sr. Adv) MS. ANUPAMA DEVI K.K.NANDI BIPULSARMAH 
DR A.K. SARAF (Sr. Adv) MS. M. BUZARBARUAH R.N. PURKAYASTHA MS. S. DAS BARUAH 
DRR.C. BARPATRAGOHAIN MS. MRIDULADEV1 S.K.SINGH G.K.THAKURIA 
MD. ALl SEIKH BHASKAR J. DUTTA D.K. GOSWAMI H. K. NATH 
B.K. TALUKDAR MANIKCHANDA R.K.JOSHI RAFIQUL ISLAM 
NISHITENDU CI-tOUDHURY K.K. MOUR D.C. CHE11A K.R. SURANA 
G.P. BHOWMIK B.B. GOGOI MD ABDUL HAN NAN MS. L. CHENTALAPATI 
MD. ABDUL HAKIM (I) ABDURROSHID MD. IQBALHUSSAIN MS. D. DAS ROY 
UPENDRA NATH DAS M.R. PATHAK DEBJIT KR. DAS ANUPAL DU1TA 
P. K. GOSWAMI (II) RK. SHARMA MS. A.D. THAKURIA RK. ROYCHOUDHURY 
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tl MAHANTA 
B. C. TALUKDAR 
R.K. DAS (Sr. Adv.) 
PRABIR CHOUDHURY 
KHAGEN GOGOI 
RAJESWAR SARMA 
T.G. BARUAH 
D.G. BARUAI-$ 
MD. ABDUL HAKIM (H) 
A.C. KALITA 
B.C. SAIKIA 
TAFAZZUL HUSSAIN 
TAUHIDUL ISLAM 
R.D. LAL 
B.C. CHAKRABARTY 
MS. SUN ITA KERJIWAL 
SUKUMAR CHOUDHURY 
G.C. PHUKAN 
N.H. MAZARBHUYAN 
BIMAN BARUAH (Sr. Adv.) 
TONNING PER11N 
BASARUDDIN AHMED 
MS. DEEPA BORAH 
MD. ABDUL MALEQUE 
J. C. GAUR 
H.K. CHOUDHURY 
BPPLAV CHAKRAVORTY 
P.N. CHOUDHURY 
ARUNESH DEB ROY 
MS. N. BHATTACHARYYA 
PRABIN MAHANTA 
H.K. MAHANTA 
M.M. RAY 
P.K. DAS 
MS. SOHELI SEAL 
MR. AJANTA TALUKDAR 
MRS. N. T. NATH 
NIRMALENDU SINHA 
MISS. Z. TSIBU KHRO 
MS. ANITA DEVI 
MRS ANU BARUA 
MS. FATIMA AHMED 
NILUTPAL BARUA 
MS. B. DU1TA DAS 
UTPAL CH. DAS 
ARUP KR. SARMA (II) 
MS. S. BARPUJARI 
S.S. SAMADUR RAHMAN 
BISWAJIT PRASAD 
MS.M.PRADHAN 
A.K. JAIN 
MS. JYOTIMALA KONWAR 
MS. CHAN DANA DEKA 
D.R. BORA 
H.R. KHAN 
SYED I. RAHMAN 
PARAMANANDA BORAH 
JAYANTA TALUKDAR 
MS. BONTI SARMA 
KULENDRA BHATA 
MS. A. DEKA LAHKAR 
P.K. BARUAH (II) 
CHITARANJAN GOSWAMI 
N.K. BARUA 
B. K. BAISHYA 
IFTE KHARAHMED 
D.C. NATH 
MS. NILUFAR RAFIQUE 
ZAFAR IQBAL 
MS. MEGHAMALA SHARMA 
AJANTA SARMA 
ADILAHMED 
MS. NANDITA MORAL 
MS. DEEPANJALEE DAS 
O.P. BHATI 
DR (MRS) P. CHAKRABARTY 
JAINUDDINA1-IMED 
B. KARPUKAYASTHA 

(3) 

SIDHARTHA SARMA 
A.K. DEY 
S.K. MEDHI (I) 
MD. SHAMSUL ISLAM 
RATUL GOSWAMI 
JOYRAM SAIKIA 
BHUMIDHAR BARUAH 
DEVA KR. SAIKIA 
PRAN BORA 
DEBAJYOTI TALUKDAR 
MS. M.D.G. BARUAH 
BHABANI PHUKAN 
RAHMAN ALl 
DHIRENDRAKR. DAS 

K. BORAH 
ALOKVERMA 
HRISHIKESH SARMA 
A.R. SIKOAR 
NITYANANDA BARUAH 
N.K.NATH 
DR PAUL PETA 
MS. ARIFA K. CHOUDHURY 
D.M. BORDOLOI 
BHABA KANTA GOSWAMI 
M.K. GARODIA 
MRS. R. PHUKAN SAIKIA 
J. N. SARMA 
HAMIDURRAHMAN (I) 
KAMALESH SHARMA 
BISWADEV SIN HA 
H.K. DAS 
B.D. KONWAR 
T.N. SRINIVASAN 
DILIP BARUA 
N.J. DUTTA 
J. K. BAISHYA 
MATHEIM LINGGI 
MS. APARNA DEV 
AVIJIT ROY 
KRISHNENDU PAUL 
HALADHAR KALITA 
DIBAKAR GOSWAMI (II) 
MRS. N. DEVI SARMA 
C.R.DAS 
MS. ANJU TALUKDAR 

P. DEY 
MRS. INDRANI SARMA (I) 
MS. BHANU SENAPATI 
DEBASIS SUR 
MS. ANURUPA DEY 
D.C. BORAH 
R. K. PRADHAN 
SANTANU BHATFACHARYYA 
SATYAJEET SHARMA 
DEBAKR.DAS 
PRIYATOSH BHAUACHARJEE 
PARITOSH PURKAYASTHA 
MS. RINA BHATACHARYYA 
DEBAJIT BHATrACHARJEE 
PRADIP DUTFA ROY 
M.K. MAJUMDAR 
B. M. CHOUDHURY 
SOUMITRA SAIKIA 
SYEDMD.T.CHIST1E 
DR (MRS.) M. PATHAK 
MS. KALPANA BARUAH 
B.W. PHIRA 
SR. RAVA 
MS. P.B. BI-IATrACHARJEE 
S.C. BHARALI 
MANOJ AGARWAL 
HAREN DAS 
MS. AJANTA NEOG 
ARNAB BISWAS 
SAHIDA BEGUM 
MONMOI-IAN GOSWAMI 
P.C. CHOUDHURY 
M.N. NATH 

MS. UMA CHAKRAVORTY 
MS. JUTHIKA CHAKRABORTY 
MS. S. SENAPATI 
MANAS SARANIA 
MRS. PRANITA CHOUDHURY 
DEVASHIS TI-IAKUR 
MS. Z. ARA BEGUM 
K.C. SARMA 
SUMAN CHAKRABARTY 
ABRAR AHMED 
MS. SANGHAMITRA DOWERA 
PRASANTA KHATANIAR 
ANUP JYOTI SARMA 
S.C. CHAKRABORTY 
P.M. DASTIDAR 
HAMIDUR RAHMAN (II) 
MS. DEEPAWALI SHAH 
D.K. CHOMAL 
MS. ASHA JAIN 
MD. A.H. LASKAR 
AJIT DAS 
MS. REETUJA DUTrA 
S.K. TEWARI 
TAPAN KR. DAS (I) 
SHAH S. A. RAHMAN 
PARAG K. DUTtA 
P.C. BARPUJARI 
B.N. HAZARIKA 
R.R. KALITA 
M.K. SHARMAH 
B.C. KALITA 
DR B.U. AHMED 
M.U. MAHMUD 
B.N. SARMA BORDOLOI 
SALAI-IUDDIN AHMED 
MRS. J. SAIKIA BHUYAN 
NARAYAN CHAKRABORTY 
SASHANKADASG(JPTA 
RIPUN BORA 
JAYNALABDIN (I) 
T.P. MAZUMDAR 
ANUPAM SARMA 
KAMES WAR LASKAR 
U.K. THAKURIA 
J.M.DAS 
MS. G. DAS LAHKAR 
CHANDRA BORUAH 
SR SHARMA 
BHUBANES WAR KALITA (II) 
N. K. GOLDSMITH 
SURAJITOUTrA 
A.K. MEHTA 
ANJAN J. SAIKIA 
A.K. BARUAH (II) 
BALDEV SINGH 
Y.S. MANNAN 
RAJ SEKHAR 
PULIN BISWAS 
MONOJ BHAGABATI 
SONES WAR DAS 
MRINAL SARMA 
MD. A. ALAM KHAN 
MRS. J. CHAKRABORTY 
MS. S.B. CHOUDHURY 
U.S. AGARWALLA 
RK. SENSOWA 
O.K. MAHESREE (Sr. Adv.) 
N.N. BHUYAN CHOUDHURY 
SARBES WAR DAS 
MRS. AMI B. SARMA 
AFTAB ALAM 
J.K. ADHYAPOK 
COL (RID.) M. GOSWAMI 
B.K. SINGH 
MD. AYUB ALl 
ADHIRS. CHOUDHURY 
S.R. SAIKIA 
BAHADUR RAMCHIARY 

TAPAN DAS (II) 
MRS. PUSPA GOGOI 
MS. APARAJITA SHARMA 
AJOY KR. DAS 
BIMAL KR. JAIN 
REKIBUDDINAHMED 
MRINAL KALITA 
MS. CHAN DRAMA SARMA 
K.D. CHETRI 
S.J. BARTHAKUR 
MS. ANJANA DAS 
K. KATH HAZARIKA 
PARITOSH BANIK 
ARUNABHCHOUDHURY 
BHASKAR DUTTA 
TAYAM SIRAM 
DULAL TALUKDAR 
C.R. BISWAS 
BHASKAR KR. SHARMAH 
A.K. SAIKIA 
DINESH AGARWAL 
MS. PANCHALI BHATTACHARYA 
MS. MAMONI CHOUDHURY 
MS. TRIPTIDHARA DAS 
SURAJIT CHAKRABARTY 
MS. U. BHATTACHARYyA 
MS. MOMIKSHYA ARUNA (OZAH) 
RAJESH AGARWALL 
ABDUL MALIK 
MS. D.S. NEOG 
MS. N. N. AHMED 
MS. ST. SARMA 
H. B. GOSWAMI 
KHIZIRUL MONIR 
MRS. K. K. CHOUDHURY 
MS. MAMON DEKA 
MS. DEBJANI SEAL 
MS. PRIYANKA BARUA 
ABHIJIT BHATTACHARYYA (I) 
MS. ECHO SI-IARMA 
KALYAN PATHAK 
MANISHGOSWAMI 
MRINMOY KHATAN fAR 
DIPANKAR BORA 
SUMAN SHYAM 
BEDADYUTI CHOWDHURY 
MS. BORNALI BHUYAN 
MS. BANTI DUTTA 
MS. MOUSHUMI DEKA 
MS. CHANDANA NANDI 
SUNILAGARWAL * 
HARI KANTA DEKA (Sr. Adv.) 
MS REHANA BEGUM (I) 
O.P. SAHARIA 
S.C. ACHARYA 
S.S. DU1TA 
AKHTAR PARVEZ 
MS. N.S. THAKURIA 
S.S. MOZINDER BAROOAH 
DIPU MANI THAKURIA 
JAINULABEDIN (II) 
JAWRA MAIO 
JOGEN 1-IANDIQUE 
I.A. TALUKDAR 
BIKRAM CHOUDHURY 
NABAJIT BHARALI 
MRS. H. M. PHUKAN 
A.R. MEDHI 
MD. BABULUR RAHMAN 
PK. PODDAR 
MD. ILIASH ALl 
RAMKRISHNA BHATrACHARJEE 
M.K. MISRA 
R.J. BARUA 
B. K. DUTTA 
MRS. S. DAS BHUYAN 
MRS. M. RAJKUMARI 
ACHYUTOZAH 
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BIKAS HAZARIKA 
MS. MONI NATH 
S. K. DAS 
RAHMAT All 
DEVAJIT SAIK1A 
MATIN B. U. AHMED 
B. K. l-IAZARIKA 
SONJOY SARMA 
MD. A. J. ATIA 
ASHIFAHMED 
MATIUR RAI-IMAN 
A.K. BASFOR 
SHOUMEN SENGUPTA 
D.K.JAIN 
MS. MALLIKA DU1TA 
AJUNGLAAIER 
H. B. SARMA 
PRAJ NAN C. DEI(A 
ARINDAM BARTHAKUR 

J. DAS 
P.K. TALUKDAR 
MS. MOHSYNA SYREEI 
MS. K. M. PHUKAN 
MS. J. RANI BORA 
MANASH BARUAH 
K.K. BHATTA 
MRS. RAM DU1TA 
ASLAM KHAN 
PRANAB CHAKRABORTY 
MS. PURABI KALITA 
JAYANTADEKA 
NAVAROON NATH 
MS. NIRMALI TALUKDAR 
N.A. LASKAR 
NAJROL 1-IAQUE 
MITHUN TALUKDAR 
KANHAIVALAL GUPTA 
MRS. M. GOl-IAIN 
MRS. GITA MEDHI 
B.S. BASUMATARY 

P. DAS 
DHRUBA KR. SAIKIA (Sr. Adv.) 
INDRANEEL CHOWDHURY 
MRS. R. S. Cl-tO WDHURY 
SUBRAT BHUYAN (I) 
MRS. JYAISNA SIKDAR 
MRS. M. SARMABARUAH 
J. P. DAS 
HIRALAL MAURYA 
KAMALAKSHYA DAS 
MS. IPSIrAGOHAIN 
MS. DIPASHREE SINHA 
MS. NIRUPAMA BARUAH 
MS. PAPIA CHAKRABORTY 
HAREKRISHNA DEKA 
SAJID RAI-IMAN 
MS. APARNA AJITSARIA 
G.B.DAS 
DEBAJEETTHAOSEN 
S.K. MEDHI (II) 
BEGUM R. A. SULTANA 
ALOK DEB 
MS. B. CI-IAKRABAR1TY 
MS. INDRANI CHETIA 
MS. ANUPAMA DEVI 
SIDDHARTHA BARUAH 
S.R. RAJBONGSHI 
K.K. BHA1TACHARYYA 
MS. MANJULIKA BAROOAH 
MS. MANJUSHA JHA 
MD. KHORSHED All 
ZAHANGIR HUSSAIN 
S. N. DEVIUZARI 
DIGANTA KR. MISRA 
MD, AFTAB HUSSIAN 
MRS. N. S. AHMED ISLAM 
MS. G.R. MAHIIARY 

M.K. MODI 
I.A. HAZARIKA 
SHAJAHAN ALl 
DHIMAN TALUKDAR 
U.P. BARUAH 
MS. ARUNIMA SENAPATI 
MS. SUJATA CHANGKAKOTI 
A.L. MANDAL 
UTPAL DAS (Ill) 
S. K. KHAITAN 
MRS. V. L. SINGH 
ARNAB JAN DEKA 
S. K. SINGH 
N IRAN BARAH 
MRS. A. A. BEGUM 
SON ES WAR SAl KIA 
J. P. CHAU HAN 
DEBAJIT GOGOI 
GAUTAM SOREN 
AFSARUDDIN CHOUDHURY 
JOGEN BORDOLOI 
SUNILKR. SINGHA 
MRS. B. BHUYAN 
ARUN MATH 
MS. M. BORDOLOI 
SADHANKALITA 
CHINMOY BHATTACHARYYA 
ANUPAM CHAUDI-IURY 
PRABAL KATAKI 
SANJU GANG ULY 
R.K. BOTHRA 
MS. NAVANITA MITRA 
RAM NAKSHTRA 
S.N. RAY 
O.K. SARMAH 
MS. ANUPAMA DASS 
MISS. R. DEKA 
L.K. BORAH 
R.K.ADHIKARY 
S.K.SHARMA 
MISS. ANITA DAS 
J. K. SARMA 
MRS. M. CHOWD1-IURY 
ZIAUL ALAM 
MS. N. HOMCt-IAUDHURY 
S.K. SINHA 
ROMEN BARUAH 
ARUPANANDA CHOWDHURY 
NILADRI BI-IA1TACHARYYA 
MS. I. KRISHNATRAIYA 
MS. PAHARI SAIKIA 
N. K. BARKAKATI 
ASHIM KR. CHOUDHURY 
MS. S. HAZARIKA 
RUPJrr0E 
R.K.NATH 
D. J. DUTA 
R.K. SARMA 
DIMAMANI SARMAH 
PARTHA CHOUDHURY 
B.P. SINHA 
ROFIQUDDINAHMED 
AISWARYYA SARMA 
MS. A. BARUA 
MD. NIZAMUDDIN SEIKH 
DIGANTA GOGOI 
SANJIB ROY 
MS. KALPANA GOGOI (SARMAH) 
ANIRBAN DAS 
MRS. INDRANI CHOWDHURY 
ANAN KR. BHUYAN 
PALASH DAS 
MS. BIPAAKKHI BORTHAKUR 
DIPAKKR. DEY. 
PARTHA P. BARUAH 
AJITKR. DU1TA 
MD. BAHARUL ISLAM  

MD. TARIQUL ISLAM 
ABU SAVED 
BHASKAR BARMAN 
MS. BIJOYABAIRAGI 
PABITRA S. BHA1TACI-IARYYA 
SURAJIT BHAR.ALI 
MS. BABINA BEGUM 
MS. NANDITA BHARALI 
SUJIT KR. GHOSH 
MISS. RUPALIM DAS 
PRANAB SHARMA 
MISS M.M. BORAH 
MS. BANTI BAISHYA 
RADHAM. DAS 
PADMES WAR DEKA 
ANUPAM CHAKRABORTY 
ANGSI-IUMAN BORA 
RAJEEVOAS 
BISWAMBHAR SHARMA 
HARGOBINDA BORUAH 
MS. JITUMONI SHARMA 
PUTULCH. GOSWAMI 
RANJAN GOGOI 
MISS. LOLITA RENGMA 
MISS, BASABI DAS 
MS. RUPANJALI DAS 
MANISH CHOUDHURY 
MISS. MARAMEE GOGOI 
NABIN DEB MATH 
MRS. CHAYA DEVI 
MS. BASHARI SEAL 
MISS DEBALINA CHOUDHURY 
MS. SMRITISHREE CI-1AKRAVARTY 
MISS. MAMANI BASAR 
MISS. SANCHITA ROY 
MISS. ANJALI DAS 
DIPAK KR. KALITA 
NURUL I. CHOUDHURY 
MD. A.K. HOSSAIN 
MS. KAVERI MEDHI 
KAUSHIK GOSWAMI 
ABDUR R. SHEIKH 
MS,TAPASIDAS 
HEMANTA KR. SARMA (II) 
MISS. DIPSHIKHA DAS 
RAJESH KR. BHATRA 
SAGAR RAVI G. 
PADMADHAR UPADHYAY 
MISS. PEACE LAHKAR 
IKBAL H. SAIKIA 
DIBYAJYOTI BORAH 
MISS. HASINAYESMIN 
MRS. JURI D. BARMAN 
MISS. ASMINA BEGUM 
MRS. RAKHEE B DEB 
MRINMOY DU1TA 
MISS. SANTANA SARMA 
BIMAL SARMAH 
'AMBAR BARKATAKI 
MISS. NIZIFA KHANAM 
MS. BARNALI MAHANTA 
MIZAZUR R. BARBHUIYA 
SANJAY ROY 
IM11 LONGJEM 
MISS. BIPASHA SARKAR 
MISS. RINI SHARMA 
SHAMIMA JAHAN 
NILOUTPAL RAJKHOWA 
R.K. 0EV CHOUDHURY 
SONITKR. SAIKIA 
MISS. SEWALI KEOT 
MS. MITALI MAI-IANTA 
GAUTAM KR. SARMA 
SHAHAB UD. MAZUMDAR 
ABDUL MANNAF 

RAGHUNATH PD. ROY  
NURMOHAMMOD SARKAR 
SANTOSH JAIN 
SUNILKR. JAIN 
DIPENJYO11 DU1TA 
MRS. BANANI DAS 
RAJESH KR. CI-IAYENGIA 
MS. ASHA TEWARI 
MRS. R. BORO BORAH 
MISS. REKHA DEKA 
MS. N. MEDHI KALITA 
MANASH GARODIA 
JAKIRUL I. BORBHUIYA 
SUBIR BHA1TACHARJEE 
MS. DIPIKA BORGOHAIN 
MRINALENDU CHOUDHURY 
DHRUVAJYOTI PATHAK 
KAUSHIK HAZARIKA 
DILIP BARUAH (II) 
MD. ABDUL MATLIB 
RAJIB HAZARIKA 
NABASHISH GOSWAMI 
DEBASHISH BATACHARYA 
KUMUD CH. BORO 
NARENDRA NATH JHA 
RANDEEP SHARMA 
MS. TAMANNA BORA 
MRS. FARIDA BEGUM 
NEELANJAN DEKA 
DEVASHIS BARUAH 
MS. MEETA DEY 
TUSHAR Kr. RAJKUMAR 
MISS. S. MADHURI NEOG 
MRS. RUN UMI DAS 
MISS. B. MAYA CHHETRI 
MD. MASUD-UR-RAHMAN HAZARIKA 
TAPAN CH. DAS (III) 
SANJAY KR. CHAKRABORTY 
MRS. D. BAISHYA (GOGOI) 
MS. ANJU AHMED 
ROBIN KR. DUTrA 
SI-IARIF UDDIN 
MRIDUL KR DAS 
MRS. CHANDANA SHOME 
RITU PARNA HAZARIKA 
ABHIJIT DAS 
MS. KANCHAN NEWAR 
HRISHIKESH DAS 
PRABIN DAS 
ANKURBHUYAN 
MRS. SHAHNAZ BEGUM 
DEVA KR. DAS (II) 
MS. ROUSHANARA CHOUDHURY 
RABINDRACH. PAUL 
MS. M. BHATrACHARJEE 
MS. NAVANITA BARUAH 
UJJAL KR. GOSWAMI 
MRINAL KT. NATH 
DURGA P. MANDAL 
MISS, NAMITA CHOUDHURY 
DILIP KR. JAIN 
MISS. IJUMONI THAKURIA 
ARUN DEV CHOUDHURY 
NAKUL KALITA 
MS. MUNMUN B. SARMA 
MISS. RANJUMONI NEWAR 
MOIRANGTHEMG. SINGH 
SANDIP BHA1TACHARJEE 
DEBASHISH SAIKIA 
NANDAN SARKAR 
SOFIQUR RAHMAN 
UDAY J. SAIKIA 
PANKAJ KR. DEKA 
IMPAN H. LASKAR 
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vIS. BANASHREE GOGOI 
MISS. HIRAMONI DEKA 
ISWAR CH. GOGOI 
MISS BIJOYA SINHA 
MD. KURBAN AU 
SAHIDUL H. SARKAR 
GAUTAM SHARMA 
MISS. ADITI BHA1TACJARJEE 
DHRUBA BANIA 
GAUTAM CHAUDHURY 
SATYAB RAT DEV SARMA 
MRS. MRADA SEAL 
NARAYAN D. BHUYAN 
KULAJIT DAS 
MD. ASLAM KHAN (II) 
SAMIUL MUNIR 
SANTANU GOSWAMI 
NARAYANI SHARMA 
MS. PANCHALI BRAHMA 
MANISH NATH 
MISS. REHNA BEGUM (II) 
MS. RAJI CHETRI 
KISHOR KR. BHANSALI 
DIBAKAR BORAH 
NARESH MARKANDA 
MRS. MAITPEYEE BORAH 
JAYAN 	'ARAJULI 
BAPANC 	IRY 
UTPAL KP Y,  

MS. APARt~j i It, 	IA 

MRS. MEERA H. BuAH 
DEBABRATA SAHA 
MS. ANIMITA GOSWAMI 
MS. MANOSHI SHARMA 
MISS. SATYAWATEE KONWAR 
MD. JAKIR H. KHAN 

• BIJAN KR. MAHAJAN 
ABHIJIT BHATTACHARJEE (II) 
ARSHAD CHAUDHURY 
PRANAB KR. DAS 
MS. MITALEE LAHKAR 
KHANINDRA LARKAR 
MS. MANJU BORDOLOI 
SUSHANTA S. BAROOAH 
MS. S. HAZARIKA (BORA) 
MD. ASLAM 
PRANJALDAS 

MS. PANNA SHARMA 

MS. MONALISA KONWAR 
SANDI K. DEORI 
MS. M. CHAKRABORTY 
DEBOJIT SENAPATI 
RAJKUMART. SINGH 
MS. B. GHOSH (SEN) 
MS. TASFIA HUSSAIN 
MRS. MEHBOOBA BEGUM 
JAI KISHAN BAJAJ 
MS. JAYATI PURKAVASTHA 
MS. PAREE GOGOI 
A. M. BARBHUIYA 
MISS. ARJUMANDA BHANU 
MS. KANGKI BORKATAKI 
BINOY PATHAK 
NITYANANDA UPADHYAYA 
SANJIT SHIL 
MS. JULIE MAHANTA 
MRS. MADHABI SAIKIA 
MISS. BABITA RANI 	IDAS 
SANTANU KR. DAS 
MISS. DOLORINA PATHAK 
SUBHRANGSUDHAR 
PARAMA KUMAR GOGOI 
MISS. GOPA SUTRADHAR 
IKBAL ARMED 

SANJIB GOGOI 
ABHIJIT BHATTACHARYA (III) 
SUDIPTO BHA1ACHARJEE 
PRAHLAD KR. BRAHMA 
MS. JAGRITI RAJKUMARI 
KUSH RAM BORA 
MS. DEEPALI KALITA 
DEEPAKBORA 
DIPANKAR PD. BORAH 
RAJESH KR. AGARWAL 
MRS. SACHITRA BORA 
SUJOY GOSWAMI 
RINKU MAHANTA 
JAIDEEP PURKAVASTHA 
ZAKIRUL AHSAN 
MISS. RINKI BISWAS 
MISS. SI-IABNAM CHETTRY 
MISS. MANASRI CHOUDHURY 
SANTANU RAJ GOGOI 
MISS. SHARMILA DAS 
MRS. RUPREKHADAS 
MS. ARPITA PAUL 
JOY DAS 
DHRUPAD KASHYAP DAS 
MS, SARMISTHA BAIUA 
MRS. PRANITA PATHAK 
MS. MOUSHUMI DAS 
MS. BULIE SARMAI-I 
MS. NANDINI MUKHARJEE 
NEERAJ ANAND 
GITARTHA PAT}-(AK 

SANKAR P. BHA1TACHARJEE 
MD. KOHINOOR ISLAM 
SYED MUSFIQUR RAHMAN 
PUSPENDRA KR. MEDHI 
SANJIB KR. SINGHA 
MISS. NILAKSF-II GOSWAMI 
MISS. MAN ISHA SHARMA 
GAUTAM RAHUL 
MS. ANITA VERMA 
TONGPOKPONGENER. 
ANILGOHAIN 
MISS. ANUJITA BORA 
SANJAY KR. SINGH 
SANJIB BARUAH 
MISS. SOBHANA SAl KIA 
MISS. MOON BARUAH 
BRIJESH SHARMA 
MISS. RAKHI PATHAK 
RATAN CH. DAS 
NABAJIT NARZARY 
SAFIQUL HUSSAIN 
NASIR UDDIN 
MS. N. M. BORDOLOI (BORA) 
PRAKASH KR. BOTHRA 
BIJOY CHETIA 
SUBHAJIT BANIK 
SAHADEVDAS 
DR K. UDDIN AHMED 
MD. A. Q. AKANDA 
PRADIP KR. AQARWALA 
MD. FARID U. BARBHUIYA 
MISS. NIYATI KALITA 
MRS. SAD1-IANA KALITA 
ARUP GOSWAMI (II) 
MS. ARUNDHATI BORA 
MS. RITAMANI GOSWAMI 
SHUROTZAMAL SHEIKH 
SUMAN CHETIA 
ALAKESH 0EV SARMAH 
RANJIT KR. GOSWAMI 
JAKIR HUSSAIN SAIKIA 
BHUPEN CH. PEGU 
KUNTAL SHARMA PATHAK 

DEEPAK KEJRIWAL 
MISS. AMI SAIKIA 
MRS. RUBI G. GOHAIN BARUAH 
MISS. JOYATI PAUL 
MISS. ANOWARA MA2.UMDAR 
MISS. MADHUSMITA GAlS HYA 
ABRIJIT DAS 
BIJOY KR. DAS 
JAHURUL ISLAM 
MISS, GITUMANI DEKA 
MS. HIRANYAMAVEE BARUA 
MD. JEHIRUL I. ARMED 
MS. PRTIBHA DEKA 
MRS. S. BORPATRAGOHAIN 
MRS. MANASI DAS 
SYEDS. FAROOQUE 
PARANGAM N. GOSWAMI 
ANOWAR HUSSAIN 
ADITYA HAZARIKA 
SHIMANTA NEOGI 
RUPAK DHAR 
TAPAS DHAR 
RAJA JOY PHOOKAN 
MANOJ KR. SHARMA 
ROUSHAN LAL 
MD. ROFIQULALOM 
MISS. PRANATI DAS 
RATULDAS 

MISS. BAGMITA SARMA 
MISS. P. R. MAHANTA 
SANTANU BORTHAKUR 
MISS. MITALI BHUYAN 
MISS. SABINA YASMIN 
KISHORE KR. HAZARIKA 
MOYNUL H. CHOUDHURY (2) 
JONAB ALl ARMED 
BHASKAR NATH 
ALIN SARMA 
KULA PD. GOGOI 
H. M. A. MANNAN LASKAR 
BIBRASH PATHAK 
MD. JYOTSHNA ALl 
JITU BORAH 
MISS BABITA DAS 
MISS RUNMANI DEKA 
MISS MURCHANA SARMA 
ASHOK KR. BORA 
RANJAN KR. BHARALI 
BIJAY KRISHNA SEN 
MISS MEDHA LILA GOPE 
DR N.G. GOSWAMI 
KASHEM BHUYAN 
MISS LIYANA RAHMAN 
M. U. MONDAL 
MISS PARUL DAS 
JAYABRATA SINHA 
MISS BIJAYA HAZARIKA 
MISS SUMITA CHOUDHURY 
DEBAJIT BARUAH 
MISS DIPANJANA NANDI 
ABDUL KASHIM TALUKDAR 
BIKASH SARAF 
MS. AMVALIKA MEDHI 
BABUL KUMAR DAIMARI 
MISS IVALINA DEKA 
SANJIB GOSWAMI 
SABYASACHI P. CHOUDHURY 
DEBA KUMAR BORDOLOI 
MAN INDRA CHANDRA DAS 
MUL HOQUE AHMED 
BATU KRISHNA BORAH 
MISS BANDITA DEY 
MISS JULI GOGOI 
MS. V. N. LASKAR 

MISS RANJITAVERMA 
HARINARAYAN SARMA 
MISS DPANJALI DEKA 

MD. ALAM GEER 

NUR ISLAM 
BABULDEKI\ 
AJOY KR. PHUKAN 
ATAL TEWARI 

MISS WAHEEDA REHMAN 
N. UNNI K. NAIR 
NABADIP BAROOA 
J.A. HASSAN 
MISS SANGEETA SA 
ANJAN KR. DAS 
MISS JAYA CHANDA 
NITESH BHATRA 
MISS DOROTHY ROY 
MS. ARPANA BORAH PHUKA 
MISS LIPIKA TALUKDAR 
MISS MEGHALI DEHINGIA 
MISS RIMLY BARUAH 
MS. BIPASHA DAS 
MS. PRANITA DAS 
ABHIJEET KR. BARUAH 
SULTAN ARMED 
MISS BARNALI BARUAH 
MRS. M. MAZUMDER DEB 
MS. PANKAJA UPADHYAY 
THANES WAR SARMA 
ASHIM TALUKDAR 
ABID ALl 
MS. SIMA GUPTA 
D. N. BHATTACHARYYA 
MISS SUDAKSHINA KHANIKA 
ASHIMANTA GOSWAMI 
ANIL SHARMA BHATRA 
K. R. PATGIRI 
DEBENDRA SAI-IARIA 
RAJIB SARMA 
MUSTAFA JAMAL QUADIR 
MISS MANASKANTA BARUA 
MISS KAVITA K. JAIN 
TAPAN RANJAN DAS 
TRIDIB KALITA 
MS. MAMONI ROY 
SAIDUL ISLAM 
MS. SHAMIMA BEGUM 
DIPANKAR BAGCHI 
SHYAMAL AICH 
MS. KANIKA SINGHA 
JAGADISH CH. GOGOI 
MISS SWARNALI S. CHOUD1-
HARIBRATACHANDA 

MUKUTCH. BHA1TA 
SUJIT KR. ROY 
RAJU GOSWAMI 
NANI G. KUNDU 
SHEKHAR CRAKRABORTY 
OM P. AGARWAL 
RANABRATA BAN ERJEE 
MS. SUMITRA SARMA 
MRS. BANDANA DEKA 
TARUN BORA 
MOTI RAJ ADHIKARI 
MISS SABBINA YASMIN 
BISWAJIT BURAGOHAIN 
MRS. BOBY G. BURAGOHAI 
MISS SANGEETA BURAGOH 
NEEL KAMAL 0EV NATH 
MISS DIPANNITA CHAKRABC 
NAZMUL I. MAZARBHUIYA 
PRASANTA HAZARIKA 
MS. NAZNEEN ARMED 
RIYAJUDDIN ANSARI 
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SHARMA 
RANI DEY 

VARNALATA GOSWAMI 
LH. BARBHUYAN 

1 RAM LASKAR 
BINITA BARUAH 
UL ISLAM (II) 
KAMALA SINGHA 
ANUPAMA ROY 
-AJITk CHAKRABORTY 
WLISLAM(III) 

RVA BARTHAKUR 
I U HAWELIA 

AHUL BEZBARUAH 
-BU NASERUDDINAHMED 
UMITDAS 
ANACHOWBA SINGI-IA 

-UNUSH AHMED 
IISS RITA DEVI 
• ANIX SINGH 
ANDAN KR. KAR 

-IKRAM MALAKAR 
ALIT KR. MINDA 
D.FAJLEY K.R. AHMED 
,MZAD HUSSAIN 
HANINDRA KALITA 
TEN PAYENG 
S. KABERI DEKA 

'RADIP KR. KALITA (II) 
ANTANU BORA 

(ARABI KALITA 
iIISS MANIKA CHOUIDHURY 
iIISS RUMADAS 
AFIQUL ISLAM (IV) 

IIASTER SHELIM 
J1RS. SUNITI KALITA 
diD. NEKIBUDDINAHMED 
AJIB BORPUJARI 

)IGANTA BARMAN 
3AAIRDA 
BDUL HASHEM KHANDAKER 

DR TILOK DASGUPTA 
ASHIM KUAMR BARUAH 
SANJAY SINGH 
PRATIM KR. CHAKRABORTY 
MOHD. INAM UDDIN 
NEELOTPALDEKA 
MS. RUBINA SULTANA 
PARS WAJYOTI DAS NAIR 
MS. AYESHA SIDD1KA 
MS. BHARATI MUKHERJEE 
MS. MALABIKA P. GOGOI 
SRAVAN KR. TALUKDAR 
HIFZUL I. CHOUDHURY 
SUSHANTADAS 
AMIT JALLAN 
ISTIAQUE ALAM 
RAJIB CHAKRAVORTY 
LASHMI N. DIHINGIA 
RAKESH DUBEY 
DEVJYOTI CHOUDHURY 
PRIYANKU SUNDI 
SUBRATANATH (II) 
MISS GITY KALITA 
ROSHAN MALOO (JAIN) 
MS.ONTIMA SHARMA 
TAPAN ROY 
MOINUL HOQUE ANSARY. 
MD. RAHMAT ALl (II) 
MISS MARY GOGOI 
IDRISH CHOUDHURY 
MS. MINAKSHI BF-LATTACI-IARJEE 
JYOTIRMOY PATOWARY 
SHEELADITYA 
MADHURYA MAHANTA 
MISS SHEHNAZ RASUL 
RASIDUL HUSSAIN 
MISS ANJANA SINGHA 
MD. ABUBAKKAR SIDDIQUE 
ABDUL AWAL 
SOHELALIM 
JAHID M. A. CHOUDHURY 
MISS JULFIYA BEGUM 

MD. HOSNUL HOQUE 
TRIDIB BAIDYA 
SANTANU KR. SARKAR 
PRASANTA S. DEKA 
MS. BIN ITA SWARGIARY 
MISS SNIGDHA DAS 
ATANU GANGULY 
BHARGAV SARMA 
TALAT H. HAZARIKA 
DIPAYAN DUTtA 
GHANASHYAM DAS 
NAYANJYOTI MEDHI 
MS. MOON MOON LASKAR 
DILIP DEY 
MANOJ KR. SARMA 
MRS. JENNIFRZAMAN 
GURVINDER SINGH SODHI 
MD. GIASH UDDIN 
MS. JULIANA RAHMAN 
MUSTAKIM RAHMAN 
PRANJAL BORTHAKUR 
BIPULKR. DAS 
ASHOK KR. BORAH (2) 
MISS PALLAVI TAL.UKDAR 
INDRAJEET SHARMA 
SUKUMARSARMA 
NAYAN JT. SARMA 
RITU BARNA DEKA 
MS. MOMITA BARAH 
MISS LIPIKA DEVI 
RITURAJ BISWAS 
MISS SEEMA CI-IAKRAVORTY 
SATYAJIT KR. SHARMAH 
THAKUR 
DR MATIUR RAHMAN 
MRS. P. DUITA BUJARBARUAH 
AMAL KALITA 
MS. MANJU AGARWALA 
MOBARAQUE HUSSAIN 
PURBADRI BANERJEE 
MRS. C. BARUAH TALUKDAR 
ZAKIR HUSSAIN 

MAZHRUL ISLAM 
MRJDII KR. BORAH 
MRS. NAN DITA NATH 
MISS KALPANA TALUKDAR 
BHUPEN KUMAR 
MS. MITALI GOGOI 
MISS RULI BARUAH 
DIGBIJOY MANDAL 
SANTANU PARASHAR 
MS., MR1NALEE BHUYAN 
SWAPAN KUMAR DAS 
MS. ALPANA SAIKIA 
MISS NASHREENAHMED 
MISS NILAKSHI BARMAN 
SAIKHMD. A. PAHLAVI 
SHAH NEWAJAHMED 
MRS. ABHINANDITA CI-IAKRABARTY 
MRS. NIBEDITA SARMAH 
MANASHI HALOI 
MISS SUSMITA KANUNGOE 
MS. TEENA SHARMA 
MS. MANISHA SAIMAH 
MISS BIJU RANI KALITA 
MISS BARASHA DAS 
SAMUDRAGUPTA burrA 
MISS KABITA GOSWAMI 
RAJEEB KALITA 
TRI DEEP BARUAH 
MS. AFSANA IRFAN 
MRS. DIKSHA H. BAROOWA 
MS. TRIPTI PATO WARY 
KRISHNA KT. DAS 
NAYAN MON] HAZARIKA 
ZAIKIRHUSSAIN (II) 
ABDUS SABUR AKAND, 
MRS. SABINAYESMIN (II) 
MRIDUL MAHANTA 
MRS. SONG ITA MAHANTA 
ABDUL GONI 
TILAKRANJAN SARMA 

-Received from the executant, 	Mr/Ms ..... .............................................................. will lead 	 And Accepted 

accepted 	 hcase 	

Advocate 	 Advocate 

And Accepted 	 And Accepted 

Advocate 	 Advocate 

(Printeiani(Puflhisfiei fly çauliati J{igfi Court (Bar fissociation, çuwafiati-781 001 
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VA KA L AT NA MA 

BEFORE THE HON'BLE CENTRAL ADM1NIST1AT1VE TRIBUNAL 
GUWAHATI BENCH. 

OA No, 120/06 

Sri Himadri Guha Neogi & Ors ....Applicants 

Veisus 

	

UO.I.&Or 	 Respondents 

lfWe Sri 	 X-' _j rv. ç, J) p o,/ (? N 

of the Northeast Frontier Railway Administration, who is also ex- officio authorised 
to act for and on behalf of the Union of India as representing the Northeast 
Frontier Railway Administration do hereby appoint and 
authorised ShrilSmt. Dr. M .C. Sarma. Railway Advocate. Guwahati toappear, act, apply, 
plead in and prosecute the above described suit/appeaL/proceedings on behalf of the Union of 
India to file and take back document, to accept processes of the court to appoint and instruct 
counsel, Advocate or pleader, to withdraw and deposit moneys and generally to represent the 
Union of India in the above described suit/appeal proceedings and to do all things incidental to 
such appearing, acting, applying, pleading and presenting for the Union of India SUBJECT 
NEVERTHELESS to the condition that unless express authority in that behalf has previously 
been obtained from the appropriate officer of the Govt. of India, the said 
Counsel/Advocate/Pleader or any counsel, Advocate or Pleader appointed by him shall not 
withdraw or withdraw from or abandon wholly or partly the suit/appeal/claim/defense/ 
proceedings against, all or any defendants/iespondents/ appellants/ plaintiffs/opposite parties or 
enter into agreement, settlement or compromise hereby the suit/appeal/proceedings is/are 
wholly or partly adjusted or refer all or any matter or matters arising out in dispute therein to 
arbitration PROV1DED THAT IN exceptional circumstances when there is not sufficient time to 
consult such appropriate officer of the Govt. of India and on omission 'to settle or compromise 
would be definitely prejudicial to the interest of the Govt. of India the said Pleader/Advocate or 
Counsel may enter into any agreement, settlement or compromise whereby the suit/ appeal 
proceedings is/are wholly or partly adjusted and in every such case the said 
counsel/advocate/pleader shall record and communicate forthwith to the said officer the special 
reasons for entering into the agreement, settlement or compromise. 

I. hereby : agree to ratify all acts done 	by 	the 	aforesaid Shti/Smt 
Dr. M. C. Sarma, Railway Advocate. Guwahati in pursuance of the authority. 	S  

IN WITNESS WHERE OF THOSE presents are duty executed for and on behalf of the 
Union of India this 	day of 	2006. 

• 	A J 	FOR AND ON BEHALF OF UNION OF INDIA 
ct' 

,ivisional Personnel Oflicnr 

•
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cc 

O.A.120/2006 
Shri Himadri Guha Neogi & Others ... Applicants 

Versus 

Union of India & Others 	... Respondents 

AND 

IN THE NATTERQ 
Written statement on behalf of respondents. 

The answering respondents respectfully SItEWETH: 
That they have gone through the copy of the 

application filed and have understood the contents thereof. 

Save and except the statements which have been specifically 
admitted hereinbelow or. those which have been borne on records\ 

all other averments/allegatiOns made in the application are 

hereby emphatically denied and the applicant is put to the ' 

strictest poof thereof. 
That for thç. sake of brevity meticulous denial of 

each and every alléaioii/satemeflt made inthe. .applicatiofl 	- 

has been avoided However,the answering respondents have 	: 
confined their replies to those allegatioflS/aVerTflOfltS of the 

applicants which are found relevant for enabling the Hon'ble 

Tribunal to take a proper decision on the matter. 
That the application suffers from non-joinder of 

necessary parties and is therefore not maintainable in law. 

Annexure A-3 to the O.A.(Page 20) contains names of 108 

persons similarly situated and yet most of them have not 
been made party to the O.A. Similarly AnnexureA-4 contains 

names of 18+6 personS none of whom has been made party to 

the O.A. On this ground of non-joinder the application 

is flawed in the eye of law. 
k. That the application suffers from want ofa valid 

cause of action. The applicants are well aware, that their 

appointment on compassionate ground was provisional and 

while their claim for appointment in Group C post is on 

the records, their claim is subject to consideration of 

qualificatiofl,fitness and suitability and tbfe overall 

service requirements of the administration and their training - 

profile and skills acquired in course of service as Group D 
staff. As a general rule graduates are preferred for clerical 

•..p. 2.... 
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jobs in the present corftext due to their potential for 
supervisoEy jobs in future and because they can be better 

moulded for greater zesponsibilitieS after imparting the 

required training in areas, such as computers, human resourc 

development and multi-disciplinary skills. It is therefore 
necessary that compassionate appointees who joined in Group 

D category have to wait their turn for vacancies to occur 

.in categories where they fit in vis-a-viS their educational . 

profile, skills and suitability. 	., 
In vie.w of these considerations the applicants dohot 

have a cause. pf  action and therefore the application merits 

dismissal. 

5 parawise comments: 

5.1. That as regards paragraph 4.1, the respondents 
have no remarks to offer as the matter relates to a decision \, 

by the Hon'ble Tribunal on the records of the case. 

5.2. That as regards paragraph 4.2 1  the respondents 

beg to state that Annexure A-I to the 0.A.iS not an appoint-. - 

ment letter but is only an offer letter to the addresses -' 

and it was upto the respective candidates to exercise they 	- 

choice of acceptance.The offer made was to render relief, 

to the members of the family of the deceased.Staff and is 
proof of the earnest of the respondents to fulfil their ' 

sense of compasSion. 

5,3. That in regards to paragraph 4.3,respond-eflts 
beg' to state that Railway Board's letter dated 31.03. 84  
mentioned that actual appointment to' Group C posts, when 
a vacancy arises at a later date, would be subject to the 

person concerned being considered suitable in all respects 

at the time of actual appointment. 

5.4. That in regards to paragraph 4.4, respondents 
submit that the correct position has not been stated by the 
applicants. The applicants were considered for appointment 

in Group C service on compassionate ground as per their 
claimed acedemic qualifications. This did not mean that they 

were fit fof any Group C post in the Railways. Candidates 
who had requisite qualificatiOn for appointment against 

technical categories like Electrical Pitter,TechfliCal/GrIII 

have been appointed in Group C category'where. they were 
found fit for the posts in a need based manner.BaSiCallY, 

it was a question of suitable vacancies required to run 
the administration and if the persons awaiting appointment 

from Group D (on compassionate ground) were not fit for 

Group C jobs they had necessarily to wait. 

5.5. That as regards paragraph 4.5, respondents 
beg to state that the letter dated 25/30-4-2003 issued 

.I• P. 3 ...sS 
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by the Divisional Railway Nanager,AlipUrdUaT Junction 
clarifies the position of promoteeS from Group D compass-

ionate appointees to Group C jobs,interalla stating that 

chanceS of locating suitable vacancies in Group '0' are 

• very lim'ited. The respondents stand by the contents of 
the said communication as there is no controversy about 

the policy indicated therein. 

5.6. That as regards paragraph 4.6 1 the respondents 
have no remarks to offer except to state that the statement 
submitted as Annexure A/3 is nothing but a periodical update 

of the waitlisted candidates for apointmeflt in Group C. 

5,7. That as regards paragraph 4.7,the respondents 
beg to state that the contention of the applicants is not 

correct.It is submitted that. appointment of applicants on 

compassionate ground is made subject to their being found 
suitable for various kinds of jobs. This applies to both 

L• 

Group D as well to Group C categories. While suitability i, 

the primecoflSiderati0n, the principle of seniority based  on- 

the date of application or the date of acceptance or the 

date of expiry of the deceased as the case may be is also 

kept in mind to ensure equity and justiàe within a group 

listed on the basis of suitability. For example, if there 

are jobs in the clerical cadre, graduates would be preferred, 

especially if it is found that they can be trained and 

moulded for multi-diSCiplinarY utilisation in the work of 

the administration. ditbiri these •candidateS, commerce 
graduates would be preferred for clerical cadre of the Accounts 

department. In such a situation it is but natural that non- 

• 	graduates of the waiting list in question would have to wait 

their turn for occurrance of suitable vacancies after Li the 

list of graduates is exhauSted.It is humbly submitted here 

that implementation of such a policy justly and fairly 
implethented does not hurt anyone.,While at the same time 

helping the administration to improve efficiency through 

better service to .the customers. 

5.8. That in regard to paragraph 4.8, the respondents 

beg to state that the statement of the applicants is based 

on a wrong perspective. It is always the intention of the 
administration to get the best out of the pool of talent 

available with them in course of recnuitlfleflt to various 

posts.As'haS been indicated in paragraph 5.7 above, it is 

rational to select graduateS for clerical cadre for reasons 

stated thereifl.The matter would have been different if 

suitable graduates were ignored, which is not what is 

stated,bY applicants in the O.k. 

• • • • P.'4-. . . . • • 
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5.9. That with regards paragraph 4.9 respondents 
• 	beg to state that there are different categoriesof posts 

in Group C railway service and technical/educational quali- 
Lications are different for different jobs.For eampleif 
a diploma holder in Civil/Electrisal/Nechanical is available 
among the waitlisted candidates of.Group D compassionate 
.candidates,they would be offered job in ftaxx Group C in 

• 	preference to others who have no such qualification. 
Bimilarly graduates in commerce would be preferred for Accounts 

• 	clerks for reasons stated: in paragraph 5.7 aboveThe question' 
• 	of minimum qualification is not at all relevant under the 	• 

circumstances. 	 - 
5.10. That as regards paragraph 4.10, respondents 	Li T' 

beg to state that in order to streamline the administrative 
set up in the interest of economy,a policy has been set in 
motion whereby certain posts are filled up only on a need 
based manner. In certain cases, the decision about what 
vacancies are to be filled up and what allowed to lapse is 
taken at the highest level of the head of the department 
and finally cleared by the General Nanager peisonally. 
It is thus that the General Nanager's approval is required 
for filling up vacancie,s of office clerks as the same is 
a diminishing category replaced by a cadre of multi-disci- 
plinary workers capable of doing multiple functions after 
proper training.It was in following this policy that the 

• 	direction was issued through the letter referred to by the 

applicants in Annexur& A-S of the O.A. 
In this connection it is also clarified that 

at the time of starting operation of the new Railway 
Division at Rangiya recently, 46 clerks were temporarily 
draftee from Alipurduar Junction Division from which the 
new Division of Rangiya was curved out. As per agreement 

•1 	 • 	
with prganised labour and as per directive of Hont ble Central 

.5 	AdministratiVe Tribunal, Calcutta in OA 593-597/05, these 

• 	46 clerks of Alipuruar Junction Division are to be repatri- 
ated to Alipurduar Division. It was therefore necessary to 
fill up thseexpected vacancies by issue of the directive 
referred to. It is here submitted that the selection of 

V 	graduates for filling up these posts without any A8crimi- 	V  

• 	nation is not meant to hurt the prospects of any/else and 

• 	was thexefore perfectly in order as the prupoSe was to 
serve public interest by streamlining administratIon. 

V 	
5.11. That in regards to paragraphs 4.11 and 4.12, 

..• P. 5..9. 
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respondents beg to state that the allegation of the 
applicants that the decision of the respond.ents violates 
the fundamental rights of the applicants is wrong and 
based on a fundamental misconception and is thereore 

meant to mislead the Hon'blo Tribunal. It is clear that 
the applicants did not come to join the service through 
the normal course of recruitment. but on. compassionate 

consideration of charity to death in harness employees. 

In their case. the normal rules of recruitment did not 

apply. They had volounteered. for Group D posts on a cb6ice 
given to them. Their future appointment in Group C posts 	ep 

is subject to their being found fit for posts for which 

vacancies arose from time to time. 
In this connectiOn it is submitted that the 

office work of the newly created Rangiya Division has been. 

• 	modernised through large-scale use of computers and other 	: 

time-saving devices. Records are being streamlined so that 

• 	information is available on the push of a button instead of 
going through bulky files etc.For this reason sufficient 

• 	skill and aptitude is required for office works.The competent 

authority considered the cases of the applicants also in a 
dispassionate manner and, found them unsuitable for office work 
baseton their educational background.The decision of the 

7 	respondents in this matter therefore cannot be called into 

question. Iloreover, it is submitted that their names have 

been kept in the list of eligibility for suitable Group C 
posts as and when suitable vacaicies: arose. Therefore, 
the action taicén by the respondents is fair and legal. 

5.9. That in regard to paragraph 4.13 respondents 
beg to inform that' out of 46 vacancieS allowed to be filled 
up 23 (17 graduates and 6 medically decategorised staff) 
were issued offer letters of appointment and out of these 
13 graduates and 6 medically. decategoriSed- staff have 

joined duty before 30.05. 2006 . This poitiofl is submitted 
in view of the unjust and untenable request of the applicants 
for a stay which has no justification in view of the 

pOSltiOfl submitted above. 
Under the circumstances,resPOfld.eflts 
beg to state the application under 

consideratioflhaS no cause of action 
and may therefore be dismissed with 

costs. 

•.. 
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VERIFICATION. 

I, Shri 	 ° 
aged. about 	55 	years, at present working as 
N.F.Railway, R -9m&, do hereby solemnly affirm that 
the statements made in paragraphs I to 5 are true to the 
best of my knowledge and derived from records which I 
believe to be true and the rest are my humble submissions 

• 	before the Hon'ble Tribunal. 

And I sign this verification on this the 	day 

of 	 ,2007. 

Signature 

Designation. 	D)D C-//~ CLM-9 JY 
• - 	r -r 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
. 

GUWAHATI BENCH. 

O.A. 120/2006 

Hernadri Guha Neogi & ORS 
.APPLICANTS. 

vs. 
union of India & ors. 

RESPONDENTS. 

DDITI0NAL STATENT OF FACTS BY THE APPLICANT. 

I,Hemandri Guha Neogi aged about 34 years, • son of Late 

M.N.Guha Neoqi do R.B.Das, Railway Quarter No. 120-B, BG 

Colony, New Bongaigaon, do hereby solemnly affirm and state 

as follows:- 

1. 	That I am the applicant no.1 in O.A. No. 12012006. The 

aforesaid Original Application was filed before t h i s 

Hoii'ble Tribuual for redresai of common glievances of 5 

numbers of Group-B staff who were appointed in NF Railway 

on compassionate qrounds. The case made out in the Oriqinal 

Application was that the applicants were initially enlisted 

for appoint.TTient in Group-C category on compssioristie ground 

but were offered provisional appointment in Group-B due to 

lack of suitable vacancy in Group-C at the relevant point 

of time. As per the circular of Railway Board, if a 

carididaLe for appoiiiLmenL i found suiLable for Group-C buL 

accommodated in Group-B for want of vacancy in Group-C, 

V~Glyl 
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such a candidate will have preference for appointment 

against the vacancy in Group-C as and when such vacancy 

arises. In the present case, the Railway authorities 

prepared a waiting list of candidates in Rangia Division 

awaiting appointment in Group-C, (Annexure-A/3). However, 

from Annexure-A/3 waiting list, in a pick and choose manner 

candidates were appointed to Group-C in violation of serial 

order. Perusal of the documents show that the Railway 

authority only appointed graduate Croup-D staff against 

those vacancies in Group-C for which minimum qualification 

is matriculation. By impugned Annexure-A/5, the Railway 

authorities were going to fill up yet another 46 vacancies 

in Group-C by graduate Group-D staff, who were waiting to 

be appointed in Group-C, even though for those vacancies 

the minimum qualification is matriculation. Being thus 

aggrieved OA No. 120/06 was filed for appropriate relief. 

2. 	That the iIon'ble Tribunal on 30.5.06, issued notice to 

the respondents and in the interim directed that the 

filling up of 46 vacancies s per Annexure-A/5 if not 

already done, will be subject to the outcome of the 

Original Application. However, in course of deliberation 

before the Hon'hle Tribunal, questions were raised as to 

the basis and criteria for preparation of Annexure-A/3 wait 

listed candidates awaiting appointment in Group-C category 

in Rangia Division. The questions were. also raised as to 

wiieLlier Llie liL in quesLion is in serial order and if yes 

than what is the basis for such a serial order. A question 

,%~r~ 
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was also raised as to whether a serial order of wait listed 

candidates as shown in Annexure-A/3 list is to be 

scrupulously followed in making appointment to Group-C 

category and if yes then what are the guiding principles in 

such a case. 

That. during he pendency of the Original pplicat.ion, 

the applicant could get the copy of the master circular of 

the Railway coupled with a relevant document which throws 

significant light on the questions which had arisen in 

course of deliberations before this Hon'ble Tribunal. 

That in order to place on records the relevant 

materials and documents with regard to the facts in issue, 

the instant Mditional Statement of Facts is being filed 

before the Hon'ble Tribunal. 

That there are master circulars of the Government of 

India, Ministry of Railway, Railway Board, dealing with 

priorities to be observed in making appointments on 

compassionate ground. In this connection reference is made 

to the circular no. E(NG) II/84/RC-1/51 dated 19.9.1984 and 

circular no. F.(NG) TTT/78/RC-1/ dated 7.4.1983, which deal 

with the priorities to be observed in Ptakinq appointment on 

compassionate grounds. The relevant portion from the 

aforesaid sirculars taken from the compilation of Master 

Cireulars on ReservaLioii, Jobs, ReeruiLmeuL tor Physically 

~~P' 

0 
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Handicapped Group 'C' & 'D' posts etc., is quoted herein 

below: - 

PRIORITIES TO BE OBSERVEI) IN NAKING APPOINTMENT ON 

COMPASSIONATE GROUNDS. 

a) The following should he the order of priority to he 

followed while making appointments on compassionate 

grounds: - 

i) Dependents of employees who die or are permanently 

crippled in the course of duty. 

ii) Dependents of employees who die in harness as a 

result of Railway or other accidents when off duty. 

iii) Dependents of employees who:- 

di6 in service or are totally incapacitated 

while in service irrespective of the period of 

service left to reach the age of superannuation 

or of earning retirement benefits in full, or 

are medically decat.ec3orised with less than 30 

years of qualifying service for pensionary 

bcncfits/30 ycars of service for SC to PF. 

iv) depeiideiiLs of employees who are medically 

decategorised with 30 years or more of qualifying 
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service for SC to PF. (NO.E(NG)II/84/Rc-1/51 dated 

19.9.1984). 

b) For the proper enforcement of priorities, 

separate lists should be maintained in each 

office, for the categories indicated above, the 

date of priority being from the date of 

eligiblty. All appoIntments slould be made 

strictly in this order. Where, for any special 

reasons, it is felt necessary to depart from the 

priority list, the sanction of the next higher 

authority (Chief Personnel Officer for 

appointments to Group 'C' posts) must be obtained 

giving details for ignoring the priority and the 

list of persons being put back in priority list. 

Such cases should, however, be rare. 

c) 	Where 	a 	candidate 	for 	compassionate 

appointment is eligible and is also adjudged 

suitable for a post of Group-C but for want of a 

vacancy in Group-C, he is offered appointment in 

Gronp—D, wh - ch he sccepts; hi case my he 

considered for in a Group-C post as soon as 

suitable vacancy arises therein. Such a candidato 

will have preference for appointment in a vacancy 

in Group-C oceurriny laLer, over a carididaLe in 

the same priority group, found suitable for such 
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a post at any subsequent date under the same 

approving authority. In such cases, a specific 

record, with the approval of the competent 

authority should be kept to the effect that the 

candidate was selected for a Group-C post but 

appointed to a Group-D post for want of a vacancy 

in Group-C because the candidate needs employment 

immediately and that he will be considered for a 

vacancy in Group-C as early as possible when a 

vacancy arises therein subject to his being found 

medically fit for the post for which he is 

considered. 

(No. E(NG)IIi/78/RC-1/1 dated 7.4.1983). 

That perusal of the circulars dated 19.9.1984 and 

7.4.1983 show that the order of priority is to be followed 

when making appointment on compassionate grounds. The 

dependents of employees who died or are permanently 

crippled in the course of duty are given the first priority 

in making appointment on compassionate grounds. The 

priority which is followed in making appointment on 

coinpaionate grounds is also adhered to, whfle preparing 

list of those Group-D staff vrho are awaiting appointment in 

Group-C vacancies in terms of the circulars of thc Railway. 

That the factum of preparation of the list of Group-D 

staff empanelled for Group-C on the basis of priority in 

01 
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terms of the circujars of the Railway is borne out from 
perusal of the list of Group-D staff of Rangia Division who 

were appointed on compassionate grounds. The aforesaid list 
was 

forwarded by the Divisional Railway Manager, Alipur-

duar to the Divisional Personal Officer N.F Railway, Rangia 

Division, vide letter dated 19.1.04. By the aforesaid 

letter dated 19.1.04 the Div.isjon5l Railway Manager 

furnished details of 43 docket cases of Group-C empanelled 

employees. The list of Group-D staff empanelied for Group-c 

which was forwarded by letter dated 19.1.04, shows that the 

same was prepared on priority basis in terms of the 

requirements of c.irculars in force. In the list, Group-D 

staff from serial no. 1 to 4 belongs to the first priority 

group being the dependents of employees who expired or were 

Permanently crippled in the course of duty. Except the 

employees from serial no. 1 to 4, the rest of the Group-C 

erapanelled employees being similarly situated in their case 

the date of the death of the Railway employees has been 

followed as a criterion for determination of seniority of 

Group-D staff empanelied for Group-C post. 

Copy of the letter dated 19.1.04 of Divisional 

Railway Manager along with the list enclosed 

therwjth Lc annexed herwjfh and marked a s  
ANNEXtYRE -A/ 6. 

8. 	
That if the aforesaid list is treated to be correct 

Llien IL Is appareiiL LhaL Lhe applleajiLs were superseded by 

the person junior to them while making appointments to the 
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Group-C post from the list of Group-D staff empanelled for 

Group-C. 

That the statements made in the additional statement 

of facts in para 1, 2, 3, 4, 5, 6 and •8are true to my 

knowledge and those made in para 7 being matter of records 

is true to my information derived therefrom, which I 

believe to be true and the rests are my humble submissions 

before this Hon'ble Tribunal. 

And I sign this affidavit on the 141  day of Tha'c 	2007 
at Guwahatj. 

Deponent 
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APPLICANTS. 

(. 

IN THE CENTRAL A1)MINISTRATIVE TRIBNAL 

GUWAHATI BENCH. 
O.A. No.120/2006 

Hemadri Guha Neogi & Ors. 

Vs. 

Union of India & Ors. 

RESPONDENTS. 

tONO ADDITIONAL STATEMENT OF FACTS BY THE 

APPLICANTS. 

I, Heniad.ri Guha Neogi aged about 34 years, son of Late 

M.N. Guha Neogi, dO R.B.Das, Railway Quarter No.120 

B, BG Colony, New Bongaigaofl, do hereby solemnly 

affirm and state as follows:- 

1. 	That 	I 	am 	the 	applicant 	No.1 	in 	the 

0.A.No.120/2006. on 14.3.07, the applicants had filed 

the additional statement of facts in the pending 

original application narrating the developments that 

had taken place during the pendency of the present 

application. However, after the filing of the 

additional statement of facts by the applicants on 

14.3.07, there were certain other important 

developments which have come to the hotice of the 

applicants. In the facts and circumstances of the 

case, these developments are required to be brought on 

recordfor the proper and effective adjudication of 

the issues involved in the present application. Hence, 
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for brinqinq these new developments on record, the 

second additional statement of facts is being filed by 

the applicants. The Hon'hle Tribunal may he pleased to 

grant leave to the applicants to file the second 

additional statement of facts in the present original 

application. 

That the office of the Divisional Railway 

Manaqer(P), Rangiya vide office order No.T/254/RN(E) 

Pt-flD to C)/Selection dated 19.10.06 filled up the 46 

clerical 	vacancies 	in 	all 	depart.ments 	including 

accounts department by the wait listed compassionate 

ground candidates awaiting appointment in Group-C. Out 

of 46 at least 16 appointments were made in violation 

of Lhe eiiioriLy principle. The applicanL No.1 was 

also covered by the office order dated 19.10.06 and 

from Group-D he was appointed in a vacancy of clerk in 

Group-C. 

Copy of the office order dated 19.10.0 

is annexed herewith and marked as ANNEXUREA/7. 

That after the appointment of applicant No.1 to 

Group-C post by the office order dated 19.10.06, his 

personal grievance has been satisfied. However, since 

the applicant belongs to the group of original five 

applicants who had filed the present original 

application, the applicant on behalf of the remaining 

applicants is filing the present additional statement 

of facts bringing these new developments on record. 



That the Railway authorities had prepared a 

waiting list of candidates awaiting appointment in 

Group-C (Annexure-A/3) - The aforesaid Annexiire-A/3 

waiting list was made from those Group-C candidates 

who wore appointed to Group-D on compassionate ground, 

even though at the time of their appointment on 

coiupasionaLe 	ground, 	Lhey 	were 	eligible 	for 

appointment in Group-C, but, due to non-availability of 

vacancy in GROUP-C they were qiven appointment in 

Group-D. 

That in the facts and circumstances of the case, 

it is necessary to mentIon that those candidates 

including the present applicants who were appointed on 

coiupasioiiaLe ground in Group-D had in facL cleared 

the requisite test for appointment in Group-C. Since 

at the relevant point of time, vacancies in Group-C 

were not available, therefore, these candidates 

including the present applicants were appointed in 

Group-D. Hnce discrimination thereafter between 

graduate and non-graduate eligible Group-D staff for 

adjustment in Group-C is without any basis. 

6,. 	That by the office order dated 19.10.06, amongst 

the names of (roup-D employees awaiting appointment to 

Group-C, there were 16 numbers of Group-D employees 

who were appointed in violation of the seniority 

principle against the 46 clerical vacancies from the 

waiting list of Group-D employees. The. details of 16 

numbers of Group-D employees who were appointed in 

.1 

IL 
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Group-C in vioiation of the principle of seniority are 

given herein below:- 

1 .Ng Sankar Jha- 	Accoiint.s 	Clerk, 	Acccnnts 

Department, Rangiya Division. 

2.Vishnu Kumar- Offered appointment as Enquiry 

Cum Reservation Clerk but not yet turned up. 

3.Sanjay Guruny- recommended for Liie posL of 

stenographer pending General Manager's kind approval. 

4.Miss Sumita Barman- Junior Clerk/Establishment, 

Rangiya Division. 

5Ra1ih Cht.terjee- Junior Clerk/Esthlishment-, 

Rangiya Division. 

6.Pankaj Dab- Recommended for the post of 

stenographer pending General Manager's kind approval. 

7. ULLm Kar- Junior Clerk/Es LablislimenL, Ranyiya 

Division. 

.Ashis 	Baishya- 	Accounts 	Clerk, 	Accounts 

Department1 Rangiya Division. 

9.Krna 	Raishya- 	Junior 	Clerk/Fstahlishment, 

Rangiya Division. 

1O.Lakheswar Muchahary- Recommended for the post 

of stenographer pending General Manager' s kind 

approval. 

11.Smti Dipti Das- Junior Clerk/Establishment, 

Rangiya Division. 

12.Apurba Talukdar- Junior Clerk/Establishment, 

Rangiya Division. 

13.Sanjay 	Kumari 	Lohar- 	Junior 

Clerk/Establishment, Rangiya Division. 

14.Atul Chandra Bora- Accounts Clerk, Accounts 

Department, Rangiya Division. 

le, 
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1b.Dipait 	Das- 	Accounts 	Clerk, 	Accounts 
Department, Rangiya Division. 

16.Mr -idiil Choudhiiry- Re.comniended for the post of 

stenographer pending General .Manaqer's.kind approval. 

That the lron'ble Tribunal on 30.5.06 issued 

noLice Lo Lhe re.,3pondenLs and in Llie iiiLerim direcLed 

that the filling up of 46 vacancies as per Annexure- 

A/5 ii not already done, will be sublect to the 

outcome of the original application. Hence, in view of 

the order made by the l-fon'hle Tribunal in its order 

dated 30.5.06, the adjustment of above names of 16 

numbers of Group-U employcos to Group-C is not legally 

sustainable and the same is liable to be quashed and 

eL aside. 

That the statements made in the additional 

statement of facts in para 1,3,4,5,6 and 7 are true to 

my knowledge and those made in pare 2 being matter of 

records is true to my information derived therefrom, 

which I believe to be true and the rests are my humble 

submissions before this 1-Ton'ble Tribunal. 

And I sign this affidavit on the 30Lhi day of July, 

2007 at (1 iwa hat i . 

 

DEPONENT. 
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1s.aliw!v.  manegerl..Fersonnel) 
Rngiya I 	

Office (DrderNO:E254RE)pJ(D/Se1onlO2 

am terms of GM(PMLG's IJNo: 2 3 I8(HQc) Pt.J1 dated 15O..C5, read wth the directives in letter No. 283218( HQ).c 'i Pill dated 22.03.06. ;  46 (forty stx) derbai vacancies in all department inclucc accounts department are filled up by the-Persons  from Graduate Compassionate grou candidates found suftabe hr Gr.0 post, Gr.D staff selected for cierks against 33 16213 % quota & Medically decategsed staff found suitable for the post tf clerks as under :- 

Name o Total 	Total nos.. 1 ame of the persons/staff already posted tName of the persons'staff now PestedjRemarks the deptt. nos. o of staff 	 (Empanelled for promotion as clezt in APDJ 	already 	 scale Ps. 	3050-4590/... 	against staff 	posted 	 33.1i3'% , 16.213% quotas & working against 	 Medically decalegorised found suitable in this 	the 	 for clerk) - -: di%iSlOfl persofiso 	 - 	 - 

APDJ  

divn. 	 - 

	

1 	2 	3 	I 	4 	 1 	5 	 6 	 7 	 8 jName 	 lDesign. 	Name 	Desiga Personnel 12 	12 	Miss JanijznaDas 	Jr.Cl/E 	i)Md. Abdul Salarn Peon 	116 2/3% Oota j(ii)Chandra3ekharD 	Jr.CleijE 	ii) Pradip Kr. Das Safaila 	33.1/3rd%-ReI<ed 
(SC) 	 standard .4fii) Uttam K 	 Jr. çlerkE 	iii) Sapan Sutradhar Safaiwala 	33.1 /3rd%-Relaxed L 	 (SC) 	 Istandard iv)urba-Eah±fJar -   -- 	 jJr.ClerkiE 1. 	- IKauiaBaishya 	 JJr.CleddE I .4Mss SunitaBannan 	JJ.Clerk,E I 	4Dipti Das 

..' 	 JrClerki I - 	 t4)Miss SariayLohar 	ISr.Cle±E I 	 Chatt_-ij 
 

r.Cler' 	i) Uflam Kr. Saha 

	

js=urity 	3 	3 	 I T: C1erE 	n) Biian Sen Sa= IFCor1st/ Ieddecat_ord 

V  ~\V 

 

tt 



I I)h.a; jC.niL/R2FiR :vi-dec.tegorjsec 
nataiy jCoy5,ffG ( 9 	I 	Nil 	 INil BJlubenswarDek2 IDMan/RNY 162'3 % 	I I I 	t'1t lTTh1/T I 

i;1vj.jJJ'jJri '7o 
i) Nitai lal Sarkar Khal/EielJRNY  % 

( 5i{jn)adri 	Guha GLMan/SBE % 
LNeo 

L 

 

Das UPGiT/Mn• 
jyi) Narayan Ch. D!s UPGTTIManJRN % 

Haxmahan Kalita ILPG/T/MaWRNY '33 1/3 	 I 
iviiii—nadanChBmuah fUPG1f.Man'PNy I 	331/3 % 

/ 

md 	1146 	1 	46 

six) Rajen Kalita 	UPGIF/ManIRNY '33 1/3 %- 	1 
ril 	Ii) Umesh Cli Baishya Peon 	33 1/3 %Relaxed 

standard 
I  lRab-ha

Srnt Range bala peon 	33 1/3 %Relaxed 
(ST) 	 standard 

tJr.ClerkiT) Gabinda Cli Born RiSorter 	 '33113 % 
fz-.Cleric  
llr~Clerk  
kC1e± - -- 
JrClerk .. :.. 

IACL i)BmoyDey GdsGuard'NBQ Med-decategorised 4So1cvr/ 
IACL jT)Mridul CliDeka DADJNBQ I -do- cr7- 	v 
kCL DADJNBQ -do- 
ACL f) Kalipada Roy LP/Goods -do-  

frPa Singli CcNo60053/6th -do- 
BN'Delhi-35 

vi) Bliupen Parwari TCM/Gr.L'TeleJCG -do- 
ON 4 	- 

Nath -do- 
Sarma 
viii)B tm- 	Ehusari ASM•RNGJ -do- 
Brahrno 
j)R' kurnar Sinah AL?:LocoiBQ 	1 . :do -- - 	 1/ 

a 
P:e 2 no •-.- 	. 

2 	Nil 

Comrnia 17 	7 	i) Arnbr Chakraborty 
Bb.basnkar Dey 

-fii) Dhan Kr. Das 
-jy) Mahendra Nath Sarrrra 

y)Teremiah Mothary 
4vi)Ranidas Maiidal 

Accounts 113 
	

13 	 AtulCKBoro 
Lpajit Das 
Na Sankar Tha 

v) Asi'sh Bhadury 
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